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12.33 hrs.

DEMANDS FOR GRANTS
(GENERAL), 1984-85

Ministry of Dcfence

MR, DEPUTY SPEAKER : The
House will now take up further discus-
sion and voting on the Demands for
Grants under the control of the

Ministry of Defence. = Mr. Negi to

continue his speach.
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a1 H7F § AT IFFT {9agT F@
2 1 g8F) Q&1 qrAr qifga )

& F qt ¥ XY w9 397 FY 90
EFFIRX FemEAgsd’ guda #{
uF ST Favr R

“The VIP Wvehicle is getting
spcecial trcatment while some 500
tank cngines arc awaiting vital
repairs. The huge backlog has
forced the Government to import
250 L-60 cngines for tanks from
the British Leyland Corportion,

““The Workshop has an installed
capacity for repairing 50 tank
engines a month, but only about
10 ar¢ being repaired now because
of this irregularity. The low
out put from the basc workshop
has cut into the productivity
related bonus for workers.”’

“It is said that if the capacity of
the workshop were to be fully utilised,
therec would be no nced for the import
of L-60 engincs from Britain. The
import estimated to cost Rs. 500
million,

The overhaul of a single engine costs
about Rs. I lakh and the 250 engines
have been overhauled at the cost of
Rs. 25 million as against Rs. 500
million for the import of new engines."’

T AR # aradry g9 gy ?
®NEA I JE AFI § A gaq &
auq FqIT a4qr q=9g $1far § aqdy
af, afsa NS 7 3w F1w A fwar
was gifaq gz &\ AiG-T-Aqga
yqia eiF, arad d JaLar @
qgT g IaF AT H 7 T P W
3\ 07 917 TN & IGH! K197 WA
fagdt @ w€ 3@ AT wW
agigg w sq &7 A1fgq
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g waIeg # g§ q-nfra-wid £
SIS TEXT §, TgF TF F) Feg § AR
TRy fawar Jar 91ign

T T Jo fad &7 & wgAr &
qAdg A AT F Y Y 20 cAIFE
sare #r yaata fafadr & g
warg a1 2dr 8, faa «v 9k gvdlg
agy ..

MR. DEPUTY SPEAKER : Where
does the 20 Point programme come in
when it is a Defence demand ? The
total time allotted is 8 hours. We have
to complete this. Some members will
be deprived of their chance to speak. I
am here to regulate the time,

st &, ©aw AWM I ¥ aFer
e g qrar ¢, fmfagdt w14 &1
£g ¥ gT 1@ =ifge

g sl & @19 & AqAT Arem
AT 31 § | 9qA1T

MR, DEPUTY SPEAKER : Shri
Santosh Mohan Dev. Hon. Members,
everyone must be prescnt here. 1 will
call every one of you. All Hon, Members
from the ruling party, when they are
present in the House, will be called.
Your time is still there, If you simply
go away when I call you, then I can't
help. Such of those Members as whose
names are given here should sit here
from the time the discussion starts,
Afterwards, it is no use blaming me. 1
do not want them to say that ] am
partial,

SHRI SANTOSH MOHAN DEV
(Silchar) : Mr. Deputy-Speaker, Sir, at
very outset, I congratulate the Minister
of State for Defence who has compli-
mented the Members for doing home
work. I equally feel that he has
also done a very good home
work and thereby he has taken up many
of the points which we had given in our
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speach. Sir, this ycars's Dcefence Budget
has come at a timc when it is being
widely dcbated outside the House by
various experts, the purpose of our
country’s defence preparedness is not to
conquer but to combat any aggression
that we may face.

It is unfortunate that certain
disgruntled pcople are going round the
country and passing certain remarks
about Dcfence. T am sorry to say that
these remarks in various parts of the
county have apply proved that the
Government's decision regarding  that
particular gentlemen whom 1 do not
want to name is correct. (Interruptions)
According to him, the Indian army is
overarmed and the army should be
prepared in such a manncer that it could
only cobat the forces that might come
within Singapore and Sucez,
What a poor idea of the army personnel.
Any how, I do not likc to mention  his
name.

DR. SUBRAMANIAM SWAMY
(Bombay North East) : Is he a Member
of Parliament ?

SHRI SANTOSH MOHAN DEYV :
1 do not want o mention the name.

MR. DEPUTY SPEAKER : He
knows the rules much better than you
know.

You know the subject matter much
better than he.

SHRI SANTOSH MOHAN DEV :
Considering the industrial base, the
skilful conduct of international relations
and capacity to keep pace with the
technology both in army and civil are
the cssential pre-requisites to national
security in the real sense of the term
and our country has achieved almost of
them.

Sir, 1 would like to draw the
attention of the hon. Minister to certain
points wnich have been focussed by
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specialists in the newspapers and 1
would like to know his reaction thereto.
One such proposal is that there should
be a national sccurity council to consider
defence problems so that under one
cover the Defence problems can be
solved in our country. T do not want to
go into the details as the Defence
Minister knows well about the Defence
and his knowledge is very much matured.
I only want to know his rcaction to this
proposal.

Sccondly, there is a suggestion for
appointment  of a Chicf of Dclence
Stall to consider all inter services matters
including military advice to the Govern-
ment. The advice they feel will better
streamlinc the work between the three
Army Chicfs. According 10 a press
report the cxistence of Army Chicfs at
certain levels are trying to glorify their
individual units. Tn view of that they
have suggested that the appointment of
a Chief Defence Staff will result in less
burcaucratic interference.

It is also said that dceploying of
Army in the North Eastern region is
not dcsirable and it should be
withdrawn. 1 come from that region and
I have recently widely travelled that
region and I would like to say that the
common  pcople, in North Eastern
region have got all appreciation for the
Army working there. They are facing
insurgency and the way the Army is
doing its serviee is really commendable.
They are working nnder great strain and
stress. They have been deployed at such
placcs where no vehicle can go and no
communication  facilities  arc  there.
People who live there Dannot get the
mail from their kith and kin for two-
threc months. So we must appreciate
their service,

Then, Sir, a rapid deployment foree, a
force that can be quickly deployed to
trouble spots, even in remote regions, has
always becn the concept of modern
warlare.  Flalklands gave us ample
examples of this concept. Today when
the battles are of very quick and short
naturc, a force with specd, flexibility and
effectiveness can achieve more results
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than remote control providing more
lethal efforts. What is availablc to the
Commandcr on the spot certainly s
more dccisive than what he can get
throngh the long channels of support.
This, in addition to providing more
capability for a quick offensive action
and surprise, contributes in a big way
to the maintenance of morale of the
man in front.

““Surprisingly, ours is one of the
few armics Wwhere the modern
mcans for providing mobility and
surprisc still remain with Air
force. Although, in battle, there
is an wundisputed coopecration
between these two Forces, Army
would bec much more capable and
mobile if they have their own
intcgral air arm for the purpose
of reconnaissance and the offensive
action, Armed helicopters concept
for rapid deployment and tactical
manoeuvres like vertical envelop-
ment etc. has already been
adopted by every Army of the
world including Bangladesh
and Pakistan. The denial of
integrated Air Wing to the Army
has perhaps no logic behind it,
Indian Navy has already got their
own air arm, What we have to
ensure is that thc man on the
battle ficld has adequate facilities
for mobility, flexibility and con-
centration of cfforts. Only answer
to provide all these to our Army
today, is thc creation of an
integral aviation Corps.

By giving mortars as intcgral
part of infanty have we¢ deprived
Artillery of its role ?
On the other hand it has helped
Artillery in  concentrating its
efforts for major and crucial roles.
Similarly, by creating an integral
aviation wing for the Army, we
will not only be strenghtening the
land forces but also ¢nable the
Air Force better concentration
for its higher prioritics without
dissipating its resources.'’

Thnis is one of the views given by an
expert in a paper. After reading it, I
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felt that ‘he had got reason to make his

comments. But as I said, the hon."

Defence Minister is  best judge on  this
and I fecl that it is my duty to draw his
attention to this newspaper item.

Sir, one more thing to which 1 would
like to draw the attention of the hon,
Defence Minister, Sir, N.C.C. is well
organised all over the country. In our
part of thc country, that is the North
Eastern region, there are 3 Science
Colleges and one R:gional Engincering
College, We are trying to introducc Air
Wing of NCC in our region. [ would
request you kindly to consider this.
According to the norms, if it is possible,
the hon, Minister may kindly consider
introduction of Air Wing in our rcgion,

The second point is that the Border
Roads Organisation has been entrusted
to do certain works and they are doing
good work in the North Eastern Region.
specially the roads between Shillong and
Silchar, Silchar and Badarpur. ctc. The
condition of thése roads is very pitiable.
Last time I spoke to th: hon. Defence
Minister for taking up this work. Now,
it is improving, It is the life-line and it
nceds to be taken up on war footing.
There is slow progress in thc construction
of these roads, But the quality of the
Bordsr Roads work is much b:tter than
the work of PWD or any other Govarn-
ment agency. But th: progiess is very
slow and as a rcsult things arc moving
very slow in these arcas, The hon,
D:fence Minister last time visited thesc
far flung areas as Nagalund, Mizoram
and other places in that region, He also
knows that th: road bcetween Silchar
and Feribann is the life-line of this
region. This road is no maintained well
and every time there is a blockad: and
there is land-slide and because of these
difficulties normal essecntial supplics
have not bzen proparly maintainéd. I
would therefore request that this aspect
of the matter must be kept in view, In
reply to ons of my questions in the
House, it was said that in Kumbirgram
and Cantonm:nt area in Arunachal
there was programme for construction
of family quarters and it was going to
be taken by the femily members for the
residential quarters as well as providing
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certain amenities. T would like to bring
to your kind notice that the progress
in this respcct is not very good, So, I
wouid request the hon. Dcfence Minister
to look into this.

Lastly, 1 convey my thanks to the
D:fence personnel working in tne North-
Eastern Region, 1 would lik to make it
clear to those who are shouting against
that what they say is not correct. I want
to putit on record that the Army
pzrsonncl are doing a wonderful job in
the North-Eastern region, They have
alrcady helped the people who were in
distress, they have done wonderful job
during the floods, They hclped at the
right timz. I have myself scen in the
army  personnel  getting  themselve
involved in public work activitics and [
congratulate them,

12.55 hrs.

[SHRI CHINTAMANI PANIGRAHI
in the Chair)

SHRI1 INDRAJIT GUPTA (Bashir-
haty : Mr. D:zputy-Speaker, Sir, the
Housc is called upon to vots an amount
ol Rs. 6,800 crores for the Ds:fence
budget this y:ar. This amount is
increasing every year, which, I suppose,
is quite natural. | remember a former
Finance Minister, whom 1 do not want
to namc, once told me, that thcre was
no limit, skywas the limit to this
expenditure, because the army people,
the air force pcople and so on keep on
coming and continuously saying : *‘We
want this, w: want that, we must import
this, we must imnort that, it is very
urgent’’ And he said to me, there was
no way by which he could argue with
them. This whole subject of defence has
become a sacred cow whioh nobody has
the courage to touch.

This House has never grudged money
or funds for dcfence for obvious reasons,
but that docs not mean, we just blindly
go on dittoing and supporting every-
thing that is being done. I do not think
Government itsef expects that from this
Parliament kecping in mind the fact
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that we are very much less informed,
and very much less assisted by the
Government to understand in depth the
problems of defence than is done in
other democratic countries, where
parliamzntary from of Governmant
exists. Everybody knows in the U, K.
and USA the typ: of discussions which
arc not only parmitted but encouraged in
the Parliamznt there; the various net-
works of Commlttees which exist bzfore
which the people coms and express their
views and give cvidence relating  to
various typss of wecapons and all that,
and itis all public. Itis opzn to the
public, I am not suggesting that we
capy them, but I am not prepared to
support, that when a poor country like
India is asked to spcnd so much moncy
on defence, we are not to bec given
adequate information on  so-called
grounds of public sccurity or whatevcr
it is.

Now, I am not going to speak about
all the good things donc. There is no
point init, I am a firmadmires of the de-
fence forces, 1 Know that very good work
has bzen done by th: production sector
of Defence ; | know that the R&D wing
of the D:fence has done some very good
work, No doubt about it, I am not
going to repzat all that; there is no
point in that.

My first complaint is that in this
small book, chapter one, which is entitl-
[ed ‘The National  Security Environ-
m:nl’ is a totally mislcading confusing
and mendacious statement of th: actual
! state of affairs, 1do not know who
writes thesc things. I would like the
Defence Minister to tcll us. 1 would
khumbly suggest to him that in futurc if
| this is all that they are going to say,
then it is better that they drop this
. chapter and begin with the other things,
I also saw the corresponding annual
report of the Ministry of External
L Affairs. Shri Narasimha Rao has at
least been morc outspoken than the
Dzfence Minister is prepared to  be.
L’Ih-: pcople of this oountry should not
be kept in the dark about som:things
which are publicly known, You say
that the security c¢nvironmsat around
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India is undsr very strain at the moment,
we are facing various scrious threats,
but you are afraid to say, whom it is
eminating from. why ? I cannot under-
stand.

You say ‘that Pakistan is bezing
supplicd with all sorts of sophisticated
wzapons of off:nsiv: nature. Who is
supplying ?Arc they falling from heaven,
You would not say that, Shri Narasi-
mha Rao has said som:thing in his
report which was not strictly his sphere
also, Who is doing thase things ? You
havz: said in the report

“Thz military build-up and efforts
to influsnce regimes in the littoral
are disturbing features .....The
scramable for basc facilities and
arcas of influznce in the Indian

clan region continues.”’

Mrc Subramniam Swamy will say
that Sovicts are doing this, but I do not
want his views ; I want to know your
views., [If you really b:liecve that both
th: so-called Supzr Pow.rs are th: sama,

13.00 hrs.

You hav: to bz equi-distant or equi-
close, whatever it is, to both of them.
And the policies of both are the same-
this is what you stating here in chapter
1. Why do you invite pzople' like
Marshal Ustinov and Admiral Gorshzkov
here ? You should not have. Why were
they brought here as VIP guests only
15 or 20 days ago ? If you rcally belicve
that thzy, as well as the Am:ricans are
all busy only in behaving in a way which
is incrcasing tension and military
confrontation in this area, you should
strictly stay aloof from both of them.
Your actions are of one typs ; what you
writc hzre, and what you talk isa
different kind. I do not understand if
this is supposed to be very clever diplo-
macy or what it is supposcd to be.

Even on this question of military
assistancc to Pakistan and supply of
sophisticated weapon systems, you are
afraid to say who is giving them these
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them, Why ? Why should the people of
this country not be told clearly what it
is? Here, I find so many Members in this
House speaking openly and frankly; and
what they are saying does not conform
at all to what you write hecre, because
everybody knows the facts.

I think this is useless. This kind of
an analysis or so-called assessment of
the national security environment is not
an asscssment at all, of any kind.

MR. CHAIRMAN : Swamy Ji wel-
comed the specches.

SHRIINDRAJIT GUPTA : 1 don't
care what Swamy Ji does. Swamy Ji
does all sorts of things which I do not
agree with. Nor do I agree with the
views, I was not prcsent, but I read
them expressed here by Mr. Biju Patnaik
and somebopy clse who have just re-
turned from a visit to Pakistan, I
belicve.

The fact of the matter is that you
don’t have an opportunity to say anyth-
ing about “the calulated, adventurist
bellicose, aggressive policy which is
being followed on a glodal scale by the
U.S. Government under the President-
ship of Mr Rcagon, Itit nota fact?
What is creating this crisis ? You don't
want to say anything about it. So,
pleasc in future cither call aspade a
spade, or spare us from this kind of a

so-called analysis, which is an insult to’

the intclligence of Parliament.

The rise in  Defence cxpenditure
connot be avoided, particularly so long
as we arc still depcndent on quite
a big amount of imported military
hardware. Whatever we have produced
indigenously, or are still ttying to prod-
ucce, is admirable. Very good, But
everybody knows that in the key sectors
where th: crunch will come, where the
punch is required in case of hostilities,
we are still inevitably dependent on very
expensive imports of military hardware.

1 would like to submi!‘ to the Defe.
nce Minister that inspite of all the
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compulsions, we must try our best to
see that financially, we arc not taken to
a position where we will have an
unmanageable burden to carry. It is
part of the strategy of the Am:ricans to
make developing countrics to get into
confrontation with each other. This is
acknowledged all over the world. It
is not happening only here. It is
happening in othcer spheres alse in the
globe, Dcveloping countries which have
already got scarcity of resources for the
purposes of their own development, are
being pushed into a statc of confronta-
tion with each other, which compels
them to get into soms sort of an arms
race or a mini arms race, whatcver you
call it, squandering thousands of crores
of theis own scarce resources for this
purposc, This is a fact,

The other day, the Foreign Minister
has said here in the House, in reply to
some questions : “‘Yes it is Pakistan
which is responsiblc for pushing us into
this arms race.’’ Yes; of course, in front
of us is Pakistan. But bchind Pakistan
there is somebody, ra h:r not Pakistan,
but Gen, Zia-ul-Hag. Is he
a free agent in this matter ?
After all, today’s Pakistan is a link in
a chain. There is a whole system of
military alliances and stratcgies which
is being developed in this region from
the central command, which is bzing sct
up, the persian Gulf area, the Indian
ocean region, Wc know all that. Pakis-
tan, espscially after the revolution in
Iran, occupics a very strategic place
in the Am:rican global design in this arca
and it is cxpected to play that part;
and that is why the danger is all more
for us. If it was only Pakistan, we had
to contend with. we whould not be so
much bothered. We are a much stron.
ger country,a much bigger country and
a much more experienced and well
equipped country.. The trouble is that
somebody is behind them ; and that you
are prepared to say. Thercfore, you
arc also responsibl: for a certain amount
of complaceney or lulling of vigilance
among the pzople in this country. The
full extent of the threat and the danger
where it is coming from is being hidden;
it is bcing hidden by you, for what
purpose I do not know.



341 D.G.(Gen.) 1984-85
Min. of Def.

I would say that while we must remain
vigilant, we must remain fully prepared
about it, there is no doubt about it-but,
I think that morc purposcful and more
detemined initiative musksbe taken and
cfforts must be made to advance on
the diplomatic front also. This is not
Mr. Venkataraman's job at the moment,
but it is so much inter.connected that I
have to mention it.—to reduce tensions,
to thc maximum extent possible with
our ncighbours, but that is not what Is
happening unfortunately.

I am not discussing forecign affairs
here, Otherwisc, 1 would be tempted
to say that on the diplomatic front
rather we are falling back ; we are
failing ; and as a result of that, there
is a temptation to depend more and
more on the purely so much military
front ; and I did not like one statement
which the Defence Minister made ; I do
not know whether it was in Parliament
or outsidc ; but I rcad it somewhere
wherc he talk-d about our havipg an
edge in military terms. having an edge
over Pakistan.  Will you make up your
mind ? If we have an cdge over Pakistan,
we should not b: worried about anvthing,
and if we are kcen always to have an
edge, well, [ am rcading always these
official handouts which are being given
to the press every few daysand [ am a
little apprehensive with the way the
atmosphere is being created. What is
that ? The press reports, I do not know,
if those reports are correct or whether
they emante some time from the BBC or
some other sources that they have acquir-
red some now weapons, some. latest
weapons, somc harpoon missiles or some
air-to-air missilcs or some avoc system or
some cobra helicopter or something etse.
Every 15 days with monotous rcgularity a
report appears ; and then they seem to be
a kind of build up of pressurc on us that
in order to match that particular weapon
we must have at least something equally
good or bad ; and these are not the
things which we are in a position to
manufacture at the moment So, we
have to go in for very expensive purch-
ase from abroad.

1 think the game that is being played
on a global sgale by certaln imperialist
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powers, that should not be allowed to
succeed in this way, Dozs it mean that
we should b:come unprepared, we should
not equip ourselves. I do not say that,
But on the one hand, diplomatic offens
sive should be given mote importance }
and secondly, we must remember that
it is dltimately in our interest, in the
interest of our country and our people
that there should not be hostilities. We
are interested in peace to deveop and
build our own country. The other man,
of course, may. not respect our inten.
tions ; and from what we know of the
past, we cannot say like Mr. Biju
Patnaik had said herc that thcy had no
intention of attacking us this and that ;
we cannot say that.

But another round of hostilities
between these two countrics with the
weapons which now on both sides are
being acquired, it would mean immeasu-
rable damage and harm to both the
countries, but I am now concerned more
with something elss, (/nrerruprions)
All 1 am saying is that we should be
somewhat careful of not getting stamped-
ed intoa sort of race, tank for tank,
plane for plane, missile for missile, heli-
copter for helicopter, whatever they do we
should match it, this kind of attempt to
makec-what shall I say-go inio a kind of,
instead of death trap therc is a kind of
arms trap also now, we should try to
avoid that as far as possible.

Then, another point I want to make
is that not enough is saiJ about our
other dangers from oth:r directions,
other than Pakistan, There arc so many
areas where there is no Zia-ul-Haq, what
about those areas ? Zia-ul-Haq has got
nothing to do with Diego Garcia, as far
as I know, He has nothing much to do
with the concentration in thc Persian
Gulf area, I have with me two copies
of the Hansard of the Sri Lankan Parlia-
ment. Parliamentary proceedings of
24-11-1981 and 1-12-1981. I find in these
Hansard copies that on the floor of the
Sir Lankan Parliament openly it has
been stated and not contradicted by
anybody, that 676 acres of land in the
Trincomalee Harbour have been leased
for a major oil base to one of the leads
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ing  multi-national corporations of
America, called Coastal Bermuda Limit-
ed. By now thcy must have construct-
ed all their installations any all that.
we know that in the event of ans hostili-
ties in this rcgion, the U.S.A. would
just say that this is an arca of vital
interest to them, because thc Coastal
Bermuda’s installations arc thcre in
Trincomalce, just a few miles from our
Southern shore.” We know that they sent
their lroéps into Grenada saying that,
that was an arca of vital interest for the
U.S.A. That is enough. That is the
doctrine, that is the formula now for
intcrvention,  So, harc onc can visualise
a situation where therc would be an
intervention of a massive type in onder
to defend this, the so-called installations
or Bermuda installations in Trincomalce
Harbour arca. And the trouble is, that
from our side, I do not find any kind
of reflection of any of these other things
in this rcport. Anyway, now [ am
leaving that subjcct.

I have said, every ycar, and I am
repeating this ycar, you will get the
moncy, naturally, that you have asked
for, but the country and the Parliament
must be satisfied that it is a rcally cost-
cffective budget. The money is there,
but it must be properly spent. It must
not bc improperly spent, It must not
be wasted, any part of it, for every pic
that is spent, the country must be confi-
dent that it is getting a proper return in
terms of defence cffectiveness. Because
of this— some other Mcmbers have
mentioned these things— I do not want
to go into details, but I am worried by
the fact that of course, somc ather things
we arc importing and for which wc are
also getting agreemecnts for  having
production facilities here, in future, that
at Icast is some compensation because
then we will be able to be self-reliant,
after a little time. But somec of the
show pieces which we are talking about,
I do not like the very very slow pace at
which they arc being produced. Again
I lave to rcfer to the main battle tank.
The Chetak, I know many things, many
of them have been developed here indig-
enously including the Kancha armour
and this and that. It is a good develop-
ment, no doubt. Now you have promised
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that two prototypes would be ready
and recently you said that not two but
only onc was recady. Jt was put on
display chanor somc of -the forcign
visitors and you said it performed very
well,  But the only troublc is the cngine
is not made by us at all. The cngine
is an imorted engine from
West Qermany, the same Leopard I
cnginc about which we¢  know. This
Chetak is designed to have a 12-cylinder
cnginc with about 1100 Hp. In order
to display this prototype of Chetak to
forcingn visitors, we have, at an ennor-
mous cost, airlifted from West Germany
this Leopard I engine and put in the
prototype and shown it. But I want to
know what is happcening to the develop-
ment of our own engine. At lcast 12 or
14 yecars have gonc by. If you are going
to be satistied with a 1000 Hp 8-cylinder
engine as has becen mentioned here, then
we can as well upgrade the engine which
we use in our Vijyantha tank. They arc
pretty good engines. There is nothing
wrong with them.

About thc Centurions’ spares which
have recently been publicised  that there
are plenty of sparcs of Centurions to be
found which are serviceable and can be
used, to which Mr. Negi made a refere-
ncc here, Lt, Col.[{.C. Pant has issued
a circular in which he has said that the
spares arc therc and they can be used
for repair and overhaul of our tanks.
I do notknow whether that is bceing
followed up of not. ’

1 have complained many times about
under-utilisation of thc capacity of our
base workshop. The base workshop is
an establishment which .does not get so
much publicity and does not have so
much glamour about it as some of the
other production units.  But it is very
vital for our wholc defence system.
This 505 basc workshop is the main
cstablishment for the overhaul, repair
and maintenance or our tanks. Itis
good to be reading reports and hearing.
I want them to he either contradicted
or confirmed that the Centurions’ spares
have not been used, Many were sold
away earlier, I am not going into all
that now.
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L-60 enginc from British Leyland
had to be imported.

I would like to know :-who is the
owner of this car-Mr. Nagi referred to

this-Daimlcr DHC 2947 ? While tanks.

are not trepaired and tanks arc waiting
to bc repaired and overhauled, some
VIPs' private cars arc sent to this base
workshop far repair and overhaul.
whoever is guilty of this-l1 do not carc
who hc is ; some oflicer, or some burcau-
crat or somcbody-he must be taken to
task for this kind of thing,

Similarly, therc is a light combat
aircrat.  We have not been  able to
produce our own complete aircraft as we
have planned for such a long timc-deep
penctration strike aircraft and this and
that. Now suddenly we have started
saying that the Air Force wants this light
combat aircraft. Butl find from the
Report as far as1 have been able to
study it that it will take at lcast 9 ycars
morc to complete the deveclopment of
our engine for that LCA i.e. GTX pro-
ject or variant B of the GTX project
which is under development.  During
this interregnum, is it or is it not a fact
that we are (ryjng to get an imported
engine from the British.  This British
Aerospacc is  oflering to supply its
technology and all that. And we
become  dependent on them  will
in that case, You muy say that
why should we not become depen-
dent on this or that side, And to somé&
extent, we will be dependent.  But the
point is ; are you going to be dependent
on pcople whose attitudes and postures
in the event of a conflict with Pakistan
are certainly very much suspect ?

(Interruptions)

Sir, if you arc caught in a war with
Parkistan, would you dcpend on tho
British and the Amecricans who arc the
biggest friends of Zia-ul-Haq ? would
you rely on them for sparcs and
help ?

MR. CHAIRMAN : You have taken
25 minutes.
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SHRI INDRAJIT GUPIA : One
important last point, major point, I
wish to make is rcgarding the high-
ranking retired officers who arc_now
being employed as consultants by private
firms which are supplying important
defence equipment to us or in some
cascs they arc even being cmployed by
foreign lirms, I want to know what is
the policy of the Government on this ?
There is a firm  called M/s Usha
Consultants & Services known to every-
body I think. Chairman of this firm is
somcbody who is supposed to be a closc
rclative of Mr. Swaraj Paul. He is
employing all sorts of people. Even Air
Vice Marshal Larkins who is now behind
the bars, before he was caught in this
espionage casc’ he had retired or left
servicc of M’'s Usha Consultants &
Scrvices, a short time before that. Is it
a fuct ornot ? Air Vice Marshal Ram.
L. G M, K, Khanna, Commodorc
Mchta and so many morc¢c employed by
M/s Usha Consultants & Services and
obviously this tic up is lor a particular
rcason because the import of foreign
miltary cquipment costing crores and
crores of rupecs is very lucrative business
all over the world nowadays. We know
all sorts of big comimissions and kick-
backs and things which pass under the
table go on here. And these pcople have
got agents working  Ressurisieg our
purchascers. 1 am told onc¢ of the ex-
Dircctors of the EME, Licutenant
General Banga, has bcen  reccntly
cmployed by the Leyland Group in
India to promotc salcs of their impor-
tant L-60 c¢nginc. He is a citizen of
this country, he can say he the freedom
to do whatever he likes and this and
that. An Ex-Director of the Combat
Vehicles Research Dcvelopment  at
Avadi Brig. Tandon ig working for
Kirloskar who are trying to develop an
enginc for our tanks instead ot the other
cnginc which we are contemplating, 1
only want to know should there be
some kind of restriction or not in this
field on such types of appointments ?
1 think there should be and these private
arms dcclares who arc roaming about all
over the places, their activities and their
contracts must be put under very
careful scrutiny. So, 1 will end by only
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mentioning briefly 3-4 points, I am not
going into details. The first point is,
which was mentioned here yesterday by
several members in another dcbate, that
the Navel Forces personnel should not
be used to break workers' strike, I am
arguing this point because 1 think
it is not a good thing at all that Naval
personnel or any personnel of Defence
Forces should bec used against the
workers in this country in order to break
their strike as it being done now for
the port and dock workers, It will not
have a good result at all,

Sscond point is that when you are
acquiring lands in various border arcas
military purposes, you just see to it that
compensation is paid promptly to the
people who are affected and this is
more to in Punjab. I do not want to
explain, the situation in Punjab is known
to everybody. I raised this sevcral ques-
tion time about the area and in Kathania
in District Amritsar where compensation
as been paid for the land which was taken
over but no compensation has been paid
for the construction on that land—the
huts and the cattle sheds and the barns
for keeping the grain and all that,
‘These pcople have been petitioning for
this for months together and nothing
has happened. These kinds of things in
the present explosive situation in Punjab
are not desirable and should be looke
into. .

The other point is that please take
a second look at the ready reckoncer
that you have prepared for the pensions
of the Ex-servicemen who retired before
1970. They have been subjected to great
injustice. In sqme cases their pensions
have been reduced as a result of this
ready reckoner. I think you have seen
that the Ex-servicemen’s associations are
very much agitated about the three
categories into which they have been
‘divided. In one case there is a slight
increase, in another case it is marginal
and in the third case their pensions
have been reduced. This deserves a
second look.

Finally, the civilian defence employees
‘bave a . grievance about the non-im-
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plementation of the Third Central Pay
Commission Award in respect of them.
I only want to know whether the
assurances wihch have bcen given by
the Ministry to the representatives of the
All India Defence Employees’ Federa-
tion—I think it was on the 12th March
when they mct that such assurances were
given —whether  they will be fully
implemented and honourcd so that the
unfortunate  situation of agitation
and strike which is dcveloping there
can be avoided. :

Lastly, I must put in a ward for the
personel of the Border Roads Qrganisa-
tion, the’ GRER. They have pleaded
with them before also, Certain penal
measures were taken against them, a
large number of them. That should be
avoided. They should be given some
channel, not the trade union—1 do not
say that—but some channel by which
they can ventilite their  legitimate
grievances and get redressal for them,

This is all I wish tosay. I have
many more things to say, but I do not
wish to tax your time,

PROF. NARAIN CHAND PARA-
SHAR (Hamirpur) : Sir, 1 want to
appreciate th: Report presented to this
House by the Minister of Defence,
Shri Yenkataraman.

Some of thc achicvements require
our special mcntion, It is time that we
are able to not only appreciate but also
commend the good work done by our
people in the armed forcces.

One of thc proudest achievements
during the currcnt year has been the
commissoning of thz first totally India-
built frigate, the 3,500 ton Godavari,
which is perhaps the only warship of its
kinds with two helicopters and anti.
submarines, Similarly, the. multiZpurpose
off shore patrol vessel Vikrant can also
be mentioned with a sense of pride.
This is only to highltght two of the
achievements in the present context,
when we are surrounded by an atmos-
phere of uncertainty and by a very
sensitive situation all along our border.
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As has been mentioned by many
other members, the increase in tension
and thec unccertainity that surrounds us,
because of Puakistan’s lutest weapons,
and sophisticated weapons at that, is a
cause of great concern fur us. It has
been meantioned in the  press
that perhaps a  decision  about a
war beotween India and Pakistan may
not be taken in Islamabad, it may be
taken somcewhere clse, and this is the
unfortunate part of the situation. It is a
very integesting  point to  note that
Pakistan has been drawn into the
strategic conscnsus of the United States.
In addition to this, arca of tension, the
focus of tension, has shifted from
distant Europe to the Persian Gulf. We
are witnessing the pilling up of weapons,
F-16 and all that. 1 am happy to lcarn
from this Report that our Government is
also equally prepared, the country and
its armed forces, for mecting the threat.
The signing of ‘hc agreement with France,
to offsct the difliculty crcated by
Pukistan, for the supply of Mirag-2000
is onc step in this direction.

I would not mention many other
things of this type, but I would
emphasize onc or two points. 1 do not
agree with the implicd suggestion that
expenditure on defence is  somchow
detrimental to the development of the
country. We must understand that thzare
is a corrclation between defence  and
development. T am  greatful to the
Minister of Defence that in a Symposium
entitlcd  “Defence and  Industry’y, he
emphasizcd this point and suid that there
should decfinitely be some kind  of
relationship of a vital nature between
manufacture of armaments and software
required by defence and also by the
various otlicr production units in the
country. Sir, this correlation has to be
emphasised because defence production
can also lcad to spin ofl in development,
can also give boost to the dcvelopment.
In this context 1 would uppreciatz the
good work donc by our Ordinance
factories, which are thirtyfour in
number  at the moment. The first one
came  or the scene long ago in 1901 in
Calcutta. Here, 1 would make a mention
about the request of our State Govern-
ment and my own people for an
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ordinance factory in Himanchal Pradesh
which has two percent of its population
in the group called Ex-Scrvicemen. Shri
Ram Lal on 3Ist December, 1982 wrote
to the Hon. Minister for Defcnce for
sctting up such an ordinance factory in
Himachal Pradesh, We have becn
rciterating this because the climate, the
availability of power and the peaceful
industrlal rclations existing in Himachal
Pradcsh entitle the Statc to have its
share as it does not have any medium
scale industry at the momcent. Since
defence is primary concern of our Jawans
and it must bc a source of employment
also for them when they come out of
Armed Forces, its carly setting up is
rcequested,

Sir, there is no contradiction what-
soever which we can imagine between
spending on defence and spending on
development, Rather we must have a
dowetailed plan and we must have some
sort of a long-term perspective in which
we are able to gear up the country to meet
any threat. It does not matter whether
the threat comes (rom one block or
another bloc, All that matters is that
we must be preparcd to fight every
threat. In this context I would refer to
an article writtcn by Avrel Harriman in
the Times of India, It was published in
the early part of January this year. In the
Articlc he has said that the precsent
arms race and thc state of rclations
between the US and the USSR is so
duangcrous, risky and explosive that
ultimately we may have the reality of
nuclcar war and may no longer imagine
only a thrcat. Thercfore, we must be
prepared to guard our country with all
our might and for that no sacrifice is
small, It should not be grudged on any
account by this Parliament ; nor by the
Government.

I would like to emphasise two or
three points regarding the welfarc of
the ex-servicemen’s which is the primary
concern for us. The removal of disparity
has bcen the persistent demand of all
ex.servicemen’s associations. The
Supreme Court’s Judgment of 17th
Dccember, 1982 gave them a hope; and
the answer by the Hon, Dcfence
Minister to this House to a Started
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Question of minc on 29th  April last
year raised this hopc further that the
Supreme  Court’s judgment will be
implemented in full and that these
brave men who are no longer
in urniform have comc back home are
able to see that the prices do not
pinch them. But what has happened is
cxactly the reverse. All these hopes
have dashed to the ground bocause of
somc sort of a formula which Las bcen
evolved by the Government, 1 don'ts
know what the formula is, but there is
a genuine gricvance among the ex-service-
men that the formula is not going to
be of any justice to them. The Dcfence
Minister has been emphasising the
point that hs has offered them options.
That there are elecven lakh peopple
whose pensions are to be reckoned.
Therefore, it is huge and stupendous
task which cannot be completed at an
early point of time. Those who want
to accept the ready reckoner should
accept it and those who do not want to
accept, they should wait, But for how
long should they wait? Should they
wait for two dccades or till they are
dcad ? This is not fair to the people
who have faced decath and hazarded the
future of their children in the field.
They want a belter deal. Therefore, 1
emphasis in all seriousness that the
Government should do cverything to
alleviate their grievances.

Not only that, but the conditions in
which the ex-scrvicemen are living, also
needs to be looked into. Some of the
villages in which they are living do not
have the essential facilitics that should
have been provided. Long back 1 made
a suggestion that as a gesture of good-
will and to give a symbolic honour and
recognition to the sacrifices made by our
ex-servicemen and martyrs, we should
declare the villages of the highest award
'winncrs like winners of Param Vir Chakra
or the winner of the Vicloria Cross as
modern vilages, Sir, I don’t know what
.steps has the Government taken in this
regard, but I would request the Hon.
Minister for Defence and also the
Minister of State for Dcfence to take
up this with the State Governments so
that the villages where the highest award
winners are living, arc developed as
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modern villages and thcy have a sense
of satisfaction that not only they were
looked after when there was a war, but
they are looked aftcr also when they
have come back home.

Sir, in this connection 1 would
emphasisc onc morc thing. The very
facility that is given to the widows those
of killed in action, is not available to the
widows of those whose¢ husbands are
killed in pcacc timc in various base
opcrations or on military duties. They
arc also cntitled to those facilities. It
is not fault of theirs that their
husbands did not die in action, but
in dicd while flying an aeroplane. So,
I would request that this should also be
taken care of.

Then, Sir, there are two or three
most important points that I would like
to emphasise. When a men comes home,
what does he find ? After having served
for a number of years on the battlefield,
hz finds the world is different to him.
The songs of glory, the words of praise,
the appreciation made in the Parliament
dash against the callous bzhaviour from
the civil authoritics. Therefore, the
District Soldiers Boards, which are now
called the Sainik Boards and the State
Boards should bz streathened and stream-
lined. But as the pattern of development
has becn wiesprcad and now the focus
o/ development has spread down right
to the block lebel and sub-divison level,
thcre is a necd for the Defence Minister
to look to this side also. Not only at
the district level, the divisional level,
sub-divisional lcvel but also at the block
level there should be some machinery to
help the ex-servicemen.

Sir, we have a large number of
schools called Sainik Schools. Thesc
schools have civilian employees. Thc
grades of all other employees are revised.
The Central Government employees get
their D. A. ; thec State Government
employces get their D. A. ; the Defence
forces get their packet rise, but these
poor cmployees are not given their dues
because they are neither the employees
of the Central Government nor of the
State Governments. They are society
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A
called Sainik Society, Therefore, their
plight should also be considered and it
should be seen that they also do not

suffer.

Sir, in the areas inhabited by the
ex-servicemen and the districts. from
where there is a heavy recruitment to
the armed forces, we should have
Central schools, because in the absence
of such a facility, the education of
their children suffers. Therefore, I
would, propose to you, Shri K.P. Singh
Dev, the Minister of State for Defcnce
that you should take up with the
Ministry of Education that all such
districts whcre the recrultment to the
Armed Forces is very heavy and where
the ex-servicemen inhabit in large
numbers, there should be one Cental
School so that the education of these
children does not suffer.

Now, when the facility is to be
given regarding the residential accomo-
dation or some increment or promotional
adjustment to the persons of this
category, their service in the armed
forces is not taken into account and he
is regarded as equivalent to the junior
most in matters of grant of residential
accomodation, promotion adjustments
etc, Therefore, I would suggest that you
should take into account the service
that has been rendered by him in the
Armed Forces.

In the end I would like to pay
tribute to our Armed Forces who have
done not only commendable work
during the various operations in which
they were called upon to participate,
but also in peace-time whenever there is
is a flood, whenever there is some
disaster or calamity and our Armed
Forces lent a very good helping hand
to the civil authorities. To that extent
they deserve our appreciation.

Lastly, I would thank the Govern.
ment of India for setting up a high-
powered committee for the welfare of the
ex-servicemen. It is important that in
this ex-servicemen’s welfare there is a
representative of other ranks. So far
you have picked Officers, retired,
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Officer, important knowledgeable and
intelligent in their own way. But the
rank and file feel they have not been
given any representation. So, one
representation from their side should
also be taken so that justice is shown
to all concerned.

PROF. SAIFUDDIN SOZ (Bara-
mulla) : Mr. Chirman, Sir, when you
are in the Chair, I am particularly
afraid for want of time, But this time
I hope you will bear the with me,

Mr. Chairman. the net revenue on
capital expenditure of Rs, 6,800 crores
proposed for 1984-85 means an addition
of Rs. 450 crores over what we spent
test year. It can mean a big figure, it
can mcan a meagre amount, as you look
at the orientation of our Defence.

Defence is very much necessary
because national security should have
the top most priority, but we must exac-
tly know what we require. ] was very
much surprised when Mr. K.P. Singh
Deoji told a questioner, an hon.
Member, when his attention had been
drown to a news item, that he had no
definite information whether Pakistan
was getting sparrow missiles or not,
This should not be the situation. Our
hon. Minister must khow what is
known to the common journalist. He
is supposed to be in charge of national
security. SO as faras the Defence is
concerned, we must have the exact idea
of the national requirements.

MR. CHAIRMAN : Mr Soz, you
said he is supposed to be in charge of
national security. Why he is ‘supposed
to be’ in charge ?

PROF. SAIFUDDIN SOZ : Certainly
he is, Supposition also means the same
thing, as you understand.

I know there is a constraint of time.
I would like to speak at least for half-
an-hour.

MR, CHAIRMAN ; No, no. Only

10 minutes.

v
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PROF. SAIFUDDIN SOZ: Al
right, 10 minutes.

From the Annual Report, I am happy
that the Ministry admits, I don't call it
a ‘scare’, but a kind of alertness. From
a parapraph of the Annual Report 1
want to quote as follows :

“The supply of some sophisticated
weapons system in addition to $ 3.2
billion package constitutes a new
phase in that these . are patently
offiensive systems in the region.”’

So, without creating a scare we
must take notice of what kind of arms
Pakistan is acquiring. But I would
suggest that although this time the
Defence Ministry has not been as much
secretive as it used to be, I would
suggest that thc hon. Defence Minister
takes the opposition into confidence.
The nation must know what we are
doing and what we are going to do for
the national security. There have been
suggestions that we should have
National Security Council and Mr.
Mohanty also said about it,——it is
the idea of Gen. Sinha. Yesterday I
saw a balanced article by Inter Malhot-
ra in the Times of India and he also
suggested the samc thing and other
writers have also suggested that we
should have a National Security Council
and also the Chief of Defence Staff.
But I do not feel it is nccessary because
there is already a Cabinet Sub Commi-
ttee on Defence and so far as coordin-
ation is concerned, it is the prime res-
ponsibility of the Defence Minister. 1
do not think constituting some Commi-
ttee or Council will solve thc matter.

Mr. Chairman, it is a matter of will,
as to what kind of orientation the
Def:nce Minister gives to the Defence
budget, what kind of coordination he
envisages; it is his responsibility. There-
fore, there is no need of a National
Security Council or creation of post like
the Chief of Defence Staff. I would,
however, lay stress on the fact that the
Ministry of Defence needs greater and
close coordination, collaboration and
contact with the Ministries of Home

\
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and External Affairs so that they give a
proof of total alertness that is needed.
But this does not mean any rcflection
on the functioning of the hon. Drcfence
Minister,

I am confident. This is no flattery.
He has exhibited shrewdness, alertness
and chilvary. So, I will not be mincing
words. He is already alert. But he
should consider and organise greater
collaboration, greater contact and greater
co-ordination with Ministry of External
Affairs and the Ministry of Home
Affairs. This is necessary because Gen.
Sinha has been quoted by many people.
I have areas of agreement and dis-
agreement both. I am not agreeing
with him when he suggests about the
National Sccurity Council. I agree
with him when he says that threat to ;
security is more from within the country
rather than from without. Threat is
more from within the boundaries of the
country,

Some people have said that he is an
annoyed General. He has suflered an
exil from the Service. 1 will not go in-
to that, But he is a citizen of this
country. He has every right to discuss
Defence as he is free. Even the hont
Defence Minister knows that some of
the Generals who are in service have
convened sometimes Press Conference.
1 will not cite the names of Generals.
Some of the retired Army Officers have
done so,

When threat is more from within
the country, then the Defence Minister
must be armed with all the facts, So,
for that he has to be in close co-ordi-
nation with the Ministry of External
Affairs on the onc side and the
Ministry of Home Affairs
from the other side, Whatever General
Sinha has advised the Government, I
will request the Dcfence Minister to
consider that..

1 was suggesting that Defence Minis-
try has not exhibited a kind of secreti-
veness this year. I would request the
Defence Minister to take opposition into
confidence and he could organise get to-
gether with the opposition leaders and
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discuss dcfence preparedness. Exchange
of ideas on Defence is necessary.

So far as orientation of Defence is
concerned, I want to know from the hon.
Defence Minister, how do we orient our
Defence Policy ? Is it on global basis,
is it on sub-continental or continental
basis or is it on the basis of India being
treated largest country in Asia.

I feel General Sinha has a point. He
says that India has to be a prcdominant
power between Singapore and Suez.
Here, I agree that India should be power
between Singapore and  Sucz although
my argument is different than General
Sinha. Itis for different rcasons. I
want India to be a preominant power.
Thercfore, this orientation is necessary.
What role should India have in the
whole world; what role should
it play in Asia ? When we
look to the Dcfence preparedness,
when we assess what we are doing, |
sometimes have an idea that we look to
Indian sccurity exclusively in relation to
Pakistan It may not be obscssion be-
cause all of us know that we have had
a greate expericnce with what happened
between the two countries, I can never
say it is obsession but we should not
always orient our defence policy taking
Pakistan as the only factor.

It should not be there. I think, the
hon. Defence Minister will have to
s1y something on that. why [ say is if
we continue to takec Pakistan as a very
important factor then one thing is surc
and that this annual report does not
create a share. But it makes the country
conscious of what kinds of weaponry
Pakistan is getting. But Pakistan is
now getting this and successive gcner-
ations of weaponry will be made avi-
lable to Pakistan and we shall continue
to match it. Last time, we had Gen.
Ustinov here. There was an imprcssion
that we want to get weaponry that
Pakistan obtained from America. But
shall we continue to take Pukistan as a
very important factor and organisc our
defence just on that line ? 1 feel that
there is a need to change the policy in
c:rtain areas.
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There was some people who think
defence also as a matter of politics. I
have onc grievance, Mr. Rajiv Gandhi
last month said that Pakistan was going
to attack India and that too through
Kashmir. I do not know,

(Interruptions)

WA AAAIT W ;. AN TR q)-
g7, gt 9T 9% fargr WX Uy
AT T ATT AY FT F47T AT § 1

(zaawrmA)

PROF. SAIFUDDIN SOZ: I am not
discussing Gen. Sinba. I am talking
on Decfence, no doubt. You can listen
to me.

MR, CHAIRMAN: His time is only
two morc minutes and let him com-

plete.

PROF. SAIFUDDIN SOZ: Mr
Chairman, I want to know what was
his source of information that Pakistan
would attack India through Kashmir.
At last, the people of Jammu &Kashmir
do not look to Pakistan for an attack.
They have given sufficient proof. You
know how Kashmir had stood against
Pakistan in 1947, 1965 and 1971 wars.
Dcfence should be discussed above party
affilication and therefore I was making
this point. I was just wanting to know
the source of this information.

(Interruptions)

You peoplc should know what is
happening in Punjab, I must tell them
that they should treat Dr. Farooq Ab-.
dullah by his words. He is a nationalist
first and nationalist last.

(Interruptions)**
MR. CHAIRMAN : Don’t record

anything.

(Interruptions)

**Not recorded.
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MR. CHAIRMAN : What is this ?
Let him complete. The Minister will
reply at 2.30 p.m. There, is no time
left.

PROF. SAIFUDDIN SOZ : Sir,
though he has interrupeed me, I have
tried to maintain the balance. I was
only suggesting to him that Dr. Farooq
Abdullah should be treated by his words.
They are not treating him properly.

(Interruptions)

SHRI RAVINDRA VARMA (BOM-
BAY NORTH( : Is that Member un-
mentionable or what ?

(Interruptions)

MR. CHAIRMAN : Only two min-
utes arc left.  Let him complete. ‘The
Minister is to reply at 2-30 p. m.

PROF. SAIFUDDIN SOZ: You
may give me some morc¢ time because
people bave spoken for half-an-hour.
Any way, I will try to conclude. what
I was mentioning was, orientation of
defence is done only taking Pakistan as
a factor. I have already said that we
must be fully prepared so far as defence
is concerned.

It is not obscssion. We have already
faced wars.

At this point of time, when Pakistan
has proposed No-war Pact and when our
Government has suggested a Treaty of
Friendship I only implored that the hon.
Defence Minister should take the Oppo-
sation also into confidence so that we
can understand the tools or areas of
agre:ment for the No-war pact.

Why T mention Pakistan ? It is not
because Mr. Biju Patnaik and Mr.
George Fernandes have returned from
Pakistan and they have said that they
found a great fund of goodwill for this
country in Pakistan. My orientation is
different, that is, Pakistan belongs to
the same cultural scenario and there
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should be mutual wundertaking and
fricndship between the two countries.
So, this arca need to be explored with-
out lesscening our defence preparendess.
That is my point. I am not discussing
the Pakistan Government. I am discuss-
ing the people of Pakisan and the people
of this country. If Pakistan gets sohhi-
sticated wcapons, every time we are
involved in a drama of matching weapo-
nry. That should not be.

1 have discussed Gen. Sinha. 1 will
discuss Mr, K. B. Lal who has becn the
Defence Secretary for all these years, 1
do not grudge Rs. 450 crores that have
been added this year to the Defence
budget. But I tell you that every time
you shall not continue to add more and
more funding to the Defence budget be-
cause Mr. K.B. Lal myself and others
remind you that we need to have a
massive economic development. We have
a grecat chunk of population which is
below the proverty line. We have to
think of thecm.  We cannot perpetuate
misery on them. Thercfore, while I
support the urge of the Defence Minis-
try for the highest type of defence pre-
paredness, I implore and suggest that
they should also come forward in a big
way to cxtend the hand of friendship so
that the tension is removed for all times
to come.

About the role of the armed forces
in Jammu and Kashmir State, 1 would
say that they have very good relations
with civilians and they have done consi-
derable good work in Jammu and
Kashmir State, For that, I salute the
army,

So far as the problems relating to
my constituency are concerned, I will
raise those problems in writing to the
Defence Minister separtely,

it afg wex JA (@TEAT) | wWI-
ofa w@aa, wr gast FiN w1 FHIT
I §T 997 faa1T 72T & qwey veq
FEAT ATEATE 12T & ST WAV
TAF FYTAT A AT K TS
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forsdzrdr @ AT wRa & gfqura & ag
faeagrd &7 FIFIT F W AT
) gfqr 7€ @ 39 fadAd F) A7
a® T WA gEATT T80 gFar aa
aF 77 Aogd ALY &Y A | AW 3
gzA 9@ @1 g fe weat &1 afgwre
fear st Hag wg =TT g
qAT T THIT F WUFIT IFT 37 A7
FTNT KT fZQraqr @t qAIR TT F1
gfeaea giT qrardt @a & 93 gar
&gy gardy ardf AT fady qer &
faad qzen a1 § 97317 7@ 91T 9T
mx fzar § fe g war sa7 & afz
AT &, Fa¥aT A FET 1 AR
Ay It 7 g7 9617 1 qffeafqa
qidt & SAFT GFIIAT FIAT §

14.00 hrs.
fag g gadFr arfseqrEa T

gfamiTt § aITHTIET § ITAFITZN
At FT QA1 & AfFA T g@ gar
2 w7 za Rt «) qeer qfedy ae §
b2y &1 Sad fag g &1 fagzg
fenr & Sa& tar anar § fr T[T 7gT-
afgaa) &) g7 qUAT F 6 9T @Y
g, o1 Sfag agr &1 arfeeqra &t
gader 3, 2 fafara sraqd &Y arafis
ggraar 3 g1 § ar f& faazg &
frar war & gafan <At @gr afeqar
F1 qUAT & I § T@AT AT q &
gd gdY faaza 31 =fEd
®F FATU RIIMI 1 197. &
g3 ¥ g9 qAUST A OF 99T 71T
Y AT AT F@  qifweqaT ® ki
X wr wfw #Y 9 Ig 9T ®H A
gardy ¥qz 1 GIT FHT-gHT 9T ARG
2ar @re, AT TeAl w1 T F A
73T T @I 3 | A1F qaQFT qifwears
%1 0% 16 qETE fama @ R A1 &9
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¥ g¥ fqm 29 faara 2wt eNwrz Far
21 @ DA [ afsadl & quas
s ag gfeznig wAgi g dix
faazm faar § wg 0 gww & ad)
W7 | T A AT &1 g9 gEd & fay
T} g9 Jex &' fade @ 9T qgar
S1fga

T wAre & feas a¥e dqaqiz
fam & wrer geafa Y &, gv faogeq
&R ¥ guiy T W E, 47 qea &w
Jas d qR AWM gafa §T W &
afsa gd "¥x ot gafa s ¢
YT 58 F19 & fa7 gd e Axwy &
T1ZT 6,800 FAOT & & asz § ¥ fraw
F FI7 9T 2.5 qLdZ &Y A7TZ 10 9IFE
aT @5 s wifzg, #AfF wiT F
gm & frad w1 Eaqade aga A&
& qwl gw A% feadz & @y &

g ¥ 493 &% F IR F FAm0
qrgar § | W@ WA S, W9 a9
FaAAT MIF Far A@A &g a1 fE
FFAYT W AIAT A F21qdz eqrfaa
a1 Fifgd | 38 I A UST FIFILA
#qAT fawifia $3F AT Y , AT AT
sg fzar # 9ed) § Aedt FW FW
ggi savAdz eqrfea Ffag arfe
gardl FY & @ Y agt sqqEdr

a$

TegATIT & ART gAIX AHA
g3 wfsargai wat § Wit ag ag fs
YFATATER & g {YHIqat A &y
g% 37317 g9 Az % & § faay
£ & &1 AR &7 § 31 Q)
TaAr g AT IA IR KT FFEr &
Feq IHFULY W ZHATA ST FIFT
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) F997 F9q | gH Wreart a7
% fagg @x & § O Ysatarw &
FHT UST AIFHIX & GYF F) q2r
WY AT qgH g, @ I TR
Wi §3d &7 GERT F) JHAET TGAT
£ | W9 QAT FFAAT 37 B o A
FW § A ¥ smaeqr weAr wifgd
f& QagTaice & aug @1 feafq gt
aTHl F AT &, §9 7 T IGTATES
& 1T 3T §IHI $! q4) Feqfy @ ®U
¥ & f5 agwr oY )

14.03 hrs.

[SHRI SOMNATRHR CHATTERJEE
in the Chair)

TH @rqq ¥ 178 QO A
viifaa @ [wfgy

gt ot # A ¥ qrAY &Y aga
fagz aueqr § 1 fasdr a1 3,3 agA
AT AT TV qIAY &7 ITNY FW §
I FITW ATANT HA FY qrA Ad¥
fast qrar 1 a19 1@ qrEew § gz Ao
Zfedsz sageqr &3 W FHIA q3%

w3

g @vaadt o A1 & 91| IeT
qifeeard a2 M A Gfa% gIE 6T
W Maw Fd f97a1 &1 Q@
agt M & fod a7 " Qi gw
IR &X @ & F dmradt
& ®) JeaTiga ®@ & faY agi 9%
utw tfewar Wead RaT ® syaeqr
0T arfgd | feda cagz wrw sa@ &
qg AT % T § W6 gAt argas
1T dqeAT & 50 wfaww |a fgeg-
wa & Wt @ g7 Aff @y ¢,
WAy IT A% Aff agw qray  wafe
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qrfgeard Wi At Wea w grarg
37 aF ga N0 ¥ qgwat ¢ | eA2fow
IS WG ¥ qZ qgT A€ § |
gfz wgf g gar § av gk W &Y
SUAFI A Ay faaay 2

a7 fa®g widw 3 aHA aw agt
THERAIES &IAT § a1 QT A, 15,
UET FI3F 9T L1 AL @ Qar g )
39 g9 FA-Y A F HTW qET
feasa giat &

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRIK.P.
SINGH DEO) : I have alreay, answered
this.

st afg w=x WA FE gavg A@
o g | agi TEd-3 dar Tfge )

SHRI K.P. SINGH DEO : This point
was mentioned yesterday.  The hon.
Member was perhaps not present.

ol afg Wz W a: sar qaq fam
2 ? Far facia gur &, 4z AdY s w
€U GTaey § AT A & awar )

wrat FarfaaT wf @ faeqre gonw
2, gaIt ggi DT ag g fE ...,

MR. CHAIRMAN : How can this
Minister reply to that 2 You speak on
Defence.

W 8y w1 WA AR A4
g & e 27T § wrar ad
widT )

or @ |y WX gidfas FA w6
faearc gmiy ®aTadl o A § fadw
e & Nar =1fgd | ag dfew agq
o feha &1 AR &1 & &@ir g%
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gz far ¢ a1 gg & 5gd § Wi ag
TIFT YHEA@T FT 59 ¢ |

MR. CHAIRMAN : The hon. Mini.-
ster, Mr. K.P. Singh Deo, has alrcady
dealt with it yesterday. Now please
conclude.

st qfF wx oA A A FogER
T ¥ wg & fon, Afsq =wfa aw
1§ aftarA Ag) war §, W g qr
g Y § 1 T @ & M grdfTE §Aar
F AR @rAraAT AN X fFE GHIC
w1 faearx fegr v & 7

T W3l & g A AT /ATAT Y
qiMl FT AT FIATE )

DR. KARAN SINGH (Udhampur):
While intervening in this debate on the
on the Defence Ministry, the first thing
that I would like to do is to pay my
very warm tribute to the Armed Forces.
A you know, 1 live on the mouth of a
volcano, From the very day that our
freedom was achieved from that very
day the area in which I live and to
which 1 belong has been subjected to
prolonged and continued aggression
from many quarters. I have had a very
close association for four decades with
the Armcd Forces. I have had a very
close association for four decades with
the Armed Forces. 1 have seen them in
war and in peace. T have seen them on
the ground and in the air. I also happen
perhaps as you know,? Sir, to be an
Honorary Maj General iysel in the
Indian Army. Therefore, I look upon
the services not simply as just another
force.

These people are going a splendid
job, and I would like to make one
additional point which I think was
made by one of the carlier speakers,
that apart from defending the nation
when the crises arise, in their continuing
activities in the border areas the Armed
Forces are extremely helpful to the local
population. I can give you example.
Whether it is in Ladakh, whether it is in
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the Valley or whether it in the Jammu,
the way in which the medical facilities,
the educational facilities, the road and
other facilities are made available to
the civilian population is something
which is not publicised because, strictly
speaking, perhaps, according to the
rules, I am not sure, whether they can
do it. But they always go out of their
way to help. Just one month ago I was
in one of the border areas and there
was an Army function—what is known
as Fquji Mela—and it was heartwarming
to see the way the local population,
rcgardless of religion or party affiliation,
is interacting with the Armed Forces. I
think this is a point which should go
on record.

I am not going into the point of the
pensions  because our dynamic and
young Raksha Rajya Mantri has no
doubt dealt with it yesterday, On this
occassion I would just like to say the
there is a severe disappointment in one
section of the people who have not
really benefitted from the pension,
I would urge upon our Raksha Mantri,
who is a very experienced and senior
Minister, to kindly look into that
matter again, because when you have
done such a lot for the Ex-Servicemen
and when you spend hundreds of crores
of rupees for their welfare, why should
a small section of the Ex-Servicemen
continue to remain disgruntled ? This
is a point which I am sure is alrcady
receiving their attention.

There are two major points I want
to make in the very limited time at my
disposal. The first is that deterioration
in our security environment which has
been metioned both in the External
Affarirs Ministry and in the report of
the. Defence Ministry is something which
cannot be dismissed. I have heard some
views mentioned—I do not want to
mention names—in which a line has
been taken that this is a political ploy’
that is being built up. This is a line
that is being taken, and I wouid like to
say with all the conviction that I can
carry that we must not forget our history
since 1947. Let us not forget that on
four secparate occasions—in 1947, in

[ NSO Y
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1962, in 1965 and in 1971 —Jammu and
Kashmir was subjected to aggression.
Let us not forget that despite the much-
wonted Simla Agreement, Pakistan has
never accepted the finality of Jammu &
Kashmir'’s acce ssion to India. Let us not
forget that. Lct me make it very clear.
1 do not want to create any sort of fear.
1 am not suggesting that there should
be a panic reaction. But these arc
certain facts. Let us not forget that
thousands of square miles of Indian
Territory in Jammu & Kashmir State
continue to this day under adverse foreign
occupation. These arc facts which many
people somchow, with the passage of
time, seem to forget,

Sir, these races and nations which
forget history and destined to repeat it.
Let us not forget history, and let us be
very clear in our minds that this threat
has got to bec taken seriously and the
threat is not only directly from Pakistan
Certainly, Pakistan is being armed with
offensive weapons, ostensibly in order to
fight a threat through Afghanistan. But
have any of the weapons which have
been given to Pakistan ever been used
anywhere clse except either against the
peoplc of Pakistan or against the people
of India? Please give me one instance of
one bullet ever given to Pakistan having
been used anywhere else. to fight any
other aggrassion.

A lot of people saying that India is
very much bigger, we are 10 time of
their size, why should we worry? This is a
misunderstanding. A whale is very much
bigger than a shark. But if the what is
not properly armed, it is the shark that
attack the whale and not necessarily the
whol sat attack the shark. I do not
want 0 oversimplify the matter. India
has got multiple threats to its security,
whereas Pakistan has not got this
position vis-a-vis India. And, as very
rightly said by the earlier speakers,
there are powers and forces which are
behind which are causing the deteriora-
tion in this security environment. There
ts a threat from Pakistan ; then there is
a threat from the Super-power rivalry
at our door steps. The Soviet troops are
in Afghanistan; the American troops are
in Diego Garcia. I am not equating, as
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the other pcople have said. 1 am saying
that they have to be equated because
when they fight, they will look to their
own interests—not to our interests.

So, Sir, with these nuclear capacitics
now developing in the Indian Ocean on
our very door steps, and with the
general escalation in the temperature of
of the cold war, I think that our
security environment in fact has gravely
deteriorated. If there is any criticim
about this report, I would say that the
Dcfence Ministry Report has perhaps
not as clearly stated this deterioration
as did the report of Ministery of
External Affairs. 1 know both are
Government Reports. There may be a
division of labour, that Defcnee
Ministry is dcaling only with defend
issues. But, I think, this is a point
which has to be noted (Interruptions)
that debated together, since all the
demands are the Government has got
the collective responsibility. 1 am
simply saying that the Extcrnal Affairs
Minister while introducing his report
better puts out the security environment
problems than this particular report
published by the Defence Ministry.

Now, in this report, therc are many
points. I cannot deal with them. There
are very many technical points also.
Many have been raised by the earlier
speakers. There is however one aspect
which I think has not been raised by
the earlier speakers, and it finds no
mention whatsoever in this report. That
is the danger to India in the event of a
nuclear war between the Super-powers
or backed by the Super-powers. There is
a misconception that this is only a
danger faced by the developed countries
in the West, or by the two Blocs. That
is not so,

Nuclear technology has devcloped
now in a such a way that if there is a
nuclear conflagration anywhere in the
world, the entire planet is going to be
brought within its grip. I do not know
how many members resent here have
seen this film callad ‘The Day After’,
May I sugeest that the Defence Ministry
or, perhaps, the Education Ministry,
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whocver is dealing with it, organises a
special showing of that film to Members
of Parliament? My criticim of, that film
is that what they have shown in ‘The
Day After’ is a gross understatement.
What in fact will happen is very much
worse. One book-you are an intellectual
Sir, I would like to recommend to you
is called ‘The Fate of the Earth’ by
Jonathan Schall. We should read this.
We should study what Carlsagan and
other groups of world famous scientists
have said about what would happcn in
the event of a nuclear conflict ?

The amount of pollutive matcrials
that would be thrown into the atmos-
phere could totally cut off of the Sun.
There could bc a black cloud covering
this world; the temperature would drop;
the temperature in Delhi would drop to
40 degrees ccntigrades blelow the
freezing. Do any of us have any idea
on what may happen in the event of a
nuclear conflict ? When you travel
abroad, this is the major pre-occupation
now of pcople everywhere, and yct we
in India seem to bh blissfully unaware
of this dimension to the threat.

I would like to say that we are
today at a crucial stage where the
humanity is at the cross-roads of history.
Science and tcchnology have given us
tremendous, Powcr (hit power can abolish
poverty, diseasc and misery from the face
of the world and yct that same power if
misused can dcstroy not only the human
race but perhaps all major life on this
planct. Thercfore, we in India have to
be cognisant of this.

Sir, we are the only country which
has both philosophical heritage and the
modcrn scientific heritage. If there is
any country which can pioncer a
synthesis between scicnce and spirituality
it"is only in India. Whereas we should
continue  our diplomatic efforts—
this is not an Extcrnal Affairs debale so
I do not want to go into that—Not
only as a ledcr of the NAM but also
within these two blocs themsclves thcre
is tremendous sentiment of the younger
people  towards . peace. Younger
generations today who have a vested
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intcrest in the survival of the human
racc arc deeply disturbed. If India
takes a lead against this lunacy that
gripped th: human racc we will be
doing a great service.

Sir, what I would like the hon.
Minister to touch upon is, would he
let us know whether therc is any clear
pereeption of the threat posed to India
by a nucicar war outside India’s
borders ? 1f so, have we initiated any
studies 7 We have some of the world’s
best  minds—scicntists, technologists
and thinkcrs of the highest level. Have
any studics been initiated to try and sce
what sort of scenerio could develop and
what could be the impact on India ?
Are we starting to think about some
possible survival strategics ? I know if
there is a large war perhaps nobody will
survive, but there is another possibility
—the possibility of a limited nuclear
engagement not directly between Super-
powers —in that event have we thought
through the stratcgies, And if we
educate our pcople on the possibility of
the danger may be millions of lives can
be saved. Today in India nobody knows
about it, We know abount F.16s which
are dircct threat. Apart from that are
we aware ! Do we not have to educate
our people ?

Sir, I want to tell you somcthing
very interesting. Two weeks ago a
group of youngsters in Bangalore—
young engincers—had a seminar on the
‘The day after the day after—India’s
survival in the nuclcar ago’. Now these
young people invited me. It was really
interesting to sce how thcse youngsters
were involved. They were committed.
They wcre thinking about these
problems but, unfortunatecly, our
traditional wisdom is still stuck in the
old technological grooves. We do not
seem to rcalise that the weapons of war
have totally changed, and there must be
a corrcsponding chang: in consciousness;
that India must not only be on the recei-
ving end but should also be able to
develop political initiatives, diplomatic
initiatives and scientifiic initiatives to
sce that this terrible threat to the human
racc could be averted. 1 would be grate-
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if the hon. Minister could let us have
his views on this.

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN) : Mr.
Chairman, Str, I am indeed grateful to
all the Members who participated in the
debate for the very valuable suggestions
which they made and the criticism they
offered in respect of certain aspects of
the Defence programme. This is a
debate without a difference. In fact,
everybody in the House is agreed that
India’s dcfence should be strong.
Everybody is agreed that we must not
waste our money that-we must get our
rupees worth for the expenditure that we
incur. In fact, if you look through all
the speeches, which I did very patiently
sitting, you would find that barring some
differences in respect of whether there
should be an army helicopter force or
whether there should be a joint
Commander or a separate Commander
or things like that, there has been abso-
lutely no difference of opinion with
regard to our dcfence or the necessity
for strengthening it. Therefore, my
task is rendered easy in replying to the
debate. I will broadly deal with a few
general aspects and then I will proceed
to deal with the individual Member's
suggestions. I want to lay at rest the
myth that India's expenditure on defence
is very high. It is sedulously propagated
by some people that we are spending
too much, that this kind of cxpenditure
cannot be affordcd by our country.

AN HON. MEMBER : Not in this
House but outside.

SHRI R. VENKATARAMAN : That
is why I did say ‘sedulously propagated
by some people’. Our Defence Expendi-
ture in 1980-81 was 3.377; of our GNP.
In 1981-82, it was 3.53%. In 1982-83,
after Pakistan started getting the
sophisticated weapons and equipment,
it went up by 0.2%, to 3.73% and in
1983-84, our budget estimate is 3.7%.
Twould like to compare these figures
with some other countries,

For instance, Dr. Swamy may be
intersted to know this, Isracl’s expendie
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ture on defence is 37.9% of its GNP,
Egyt’s expenditure is 7.4%, the UK—
5.1%, the USSR-not available and the
USA 7.2%.

DR. SUB_RAMANIAM SWAMY
(Bombay Nort East) : 147,

SHRI R. VENKATARAMAN : It
is your guestimate. Pakistan 77¢ as again.
st India’s 3.2%. for the year 1982-83
aocording to the Military Balances. 1 am
taking for comparison the figures given
by Military Balances. In"actual terms
Israel’s per capita expenditure is $2060,
EBgypt—$356, the UK—$432, the USA—
$938, Pakistan—$20 and India —%8,

PROF. MADHU DANDAVATE
(Rajapur) : Population is more.

SHRI, R. VENKATARAMAN : If
you take it either as a per centage of
the GNP or you take it as a per capita
expenditure on defence, we find that we
are among the lowest among the coun-
tries. Therefore, to argue that we are
spending too much on our defence and
that we are creating a hysteria and
therefore, we are trying to spend
more on defence is not borne out by any
camparison. Personally, I should think
5% of the naiional income should be
an appropriatc expenditure for defence,
I am not talking of India, but gencrally
in the world. I woold like to impress
on the House and on the country that
our defence cxpenditure is among the
lowest. We are not war-mongering, we
are not going in for cquipments and
weapons, merely for the sakc of
accumulating them for us. But we are
doing the barest minimum that is necess-
ary for our defence. 1 would also like
to show you, how defence expenditure
as compared to non.developmental
expenditure has been coming down. In
1964-65 the defence expenditure. as
compared to non-developmental expen-
diture was 44.41 per cent. In 1982-83 it
has come down to 27.77 per cent.  Even
as a ratio of Central Government
expenditure, we are hovering around 16
per cent. In 1980-81, it was 16 per
cent ; in 1981-82, it was 17.61 perceat
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and in 1982-83, it was 15.82 per cent,
and in the current budget csumates, it
will be 15.98 per cent or roughly it will
be 16 pef cent, Therefore, even in
absolute terms, our military expenditure
is not that high as to attract any
criticism,

Over the years, we have had to
increase our defence expenditure, and
we have had to distribute this expendi-.
ture amongst the various arms, so that
a sort of distortion that had crept in
earlier could be rectified, Actually
before 1980-81, navy was getting less
then 9 per eent ; over the years we have
incrcased it and in the year 1983-84
budget, navy will get 11,1 per cent and
in 1984.85, it will gct 11.7 per cent. Some
hon. Member, I think, Shri Sivaprak-
asam, said that we are spending only 7
per cent on navy. It is an erroncous
figure, he must have referred to the
earlier state of affairs.

The defcnce has had to revise up-
ward its plan. ‘Jhcre was a plan for
defence for 1979-84, At that time, the
threat from the increased supply of
arms and ammunitions to Pakistan did
not exist. In early 1980, the giobal
situation changed and the ncighbouring
country Pakistan bccame an important
part of the stratcgy ol the United States,
and, therefore, we found that thc original
plan of 1979-84 could not meet the new
situation that had arisen, and the plan
was revised as 1980-85 plan, We have
also had to ygo in for a perspective plan
for a period ol 20 ycars, Hon. Member
are aware that either .to develop an
aircraft or to build a warship and all
the naval equipment etc, it takes more
than ten years, and, therefore, our
original idea of having . plan only for
five years wauld not fit in the new
situation that has arison. Of. the
1980-85 plan, we have allocated Rs.13500
crores for the army, Rs. 3488 crores
for the navy and Rs, 7477 for the air
force, Rs, 4569 for defence procuction,
and Rs. 679 crores for the R&D,

One hon. Member had asked : “How
¢an you start a plan in 1980-82, which
can refer to 1980-85 7”° Apparently, the

CHAITRA 3 1906 ($4AKA)

D.G. (Gen,) 1984-85 374
Min. of Dey.

hon. Member did not know that there

LWwas a previous plan 1979-84 and that in
the first two years, the previous plan

. was followed. When we found that the

_situation had changed and we had to
provide more resources for keeping our
defence in proper shape, we had to
increase it ; and then tbe increase takes
place from 1982-83 onwards.

I would, inpassing, refer too one or
two things. The Dctence public sector
undertaking have donc very wellf.  ‘The
capital invested in the public sector units
upto 1982-83 was Rs. 010.28 crores, and
in 1983-84 it is Rs. 711 crores ; and the
value of production in 1982.83 is Rs.
1144 crores, and in 1983-84 the estimate
i Rs. 1392 crores. When all over the
country, the eapital-output rauo is 6:1,
5:1 or 4:1, so far as the public sector in
defience is concerned, the capital-output
ratio is 1:2. As against one unit ol capi-
tal invested, the output is two.

DR. SUBRAMANIAM SWAMY ;
It depends upon what prices you are
using.

SHRI R. VENKATARAMAN : Dr
Swamy may not waste his lungs, because
1 wili nou reply to anytlung he says by
way of sidec remarks.

The profit has also incrcased. It
was Rs. 69 crores [ast year ; now it is
Rs. 72 crores, This Rs. 72 crores
is after making up a4 loss of Rs. 32
crores in three units ;. the Garden
Reach Workshop, the MIDHANI and
the Bharat Dynamics. MIDI{ANI and
Bharat Dynamics are research oriented
institutions, In fact, MIDHANI is
doing a lot of research and development
in metallurgy. The Kanchan  armour
about which I spoke with so much pride
on the last occasion, and still continue
to praise it, was actually to be produced
in MIDHANI. Even after setting aside
the loss, the profit is Rs. 72 crores, which
is more than 109, of the capital.

"My estcomed colleage, Mr. Singh Deo
bad doalt with the subjects he is ia
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charge of yjz. defence production, ord-
nance factories, NCC,TA, ex-Servicemen
and so on. He did it so well that I
have hardly anything more to add, cxcept
a word of appreciation for the excellent
way in which he dealt with the subjects.
In fact, he is so modest that he did not
tell the House that he is the chairman of
the high-power committee to go into
the question of ex-Scrvicemen. I will not
deal with thosc aspects.

In a Defence debate, what rcally
concerns people is the national defence
and security environment,

DR. SUBRAMANIAM SWAMY
And the doctrine to mect that.

SHRI R. VENKATARAMAN : All
other things just fall into the periphery. So
far as the national security environment
is concerncd, we must understand India's
responsibilities first, before we look into
the sccurity environment.  We have far-
flung island torritories, vz, Lakshadweep
and Andamans. We havc oil installations
in the Bombay High. Wec¢ have a coast-
line of over 6,000 Kms.; and the land
frontier is also of an cqual Icngth.
Therefore, we have greater rcsponsibi-
lities than any other country which 4s a
neighbour of ours,

Last ycar 1 pointed out the basic
features of our defence policy, the defence
policy, I said, of India is a commitment
to non-alignment on peace; we have no
territorial ambitions of any kind and we
have not attempted to acquire even one
inch of territory of any other country,
We have also no desire to assume the
mantle of lecadership of any region
or group. Wc know very well that it is
the dcsire to assumc Icadership that
causes rivalrics and than bittcrness and
then leads to war;and we havc absolutely
no such ambition to be a leader, of any
group or region or ‘anything of the kind.

And lastly we are committed to the
principle of scttlement of all disputes

" through peaccful negotiations. We have
strictly honourcd the Colombo proposaly in
respect of China. we have strctly observed
tbe line of control, so far as Pakistan is
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concerncd. In fact, if you look at the
long period of history you will find we
have not committed any violation, And
therefore we have .to farme a defence
policy consistent with these principles;
and we should try to equip ourselves with
such weapons as would further the
principles which 1 have inunciated. But
the situation unfortunately in the neigh-
bouring area has been deteriorating in a
very rapid fashion. From 1981 onwards,
Shri Indrajit Gupta said, Pakistan bccome
a centre of the strategic consensus of the
United States of America; and in furthe-
rance of their policy. they have gone
on supplying equipment and wcapons
which, according not only to India but
every thinking person in the world is far
far in excess of the dcfence requirement
of that country.

I Shall take the housec into cona
fidence and give some of the things
which Pakistan is acquiring. This is
nothing secrct; it is availablc in the lat-
est Military Balances and other available
informations. The only thing is that I
must utter a word of caution. All that
appears there is not 100 per cent correct.
Pakistan will gct now M48 AS tanks—
400; 1-59 tanks from China 80; about 400
armoured pcrsonnel carriers, about 100
towed 155 mm guos and an cqual number
of sclf-propelled 155 mm guns which is
now considered to be last word in  arti-

llery and a number of TN missiles amoun-
ting to 2000. And a number of night
_vision obscrvation equipment, electronic
measures, counter mcasures and so on.

The Pakistan Air Force will get, F-16
forty numbers; A-5 fiftyfive numbers; F-6
two hundred and one numbers; Mirage
33 and MRD Mirage five numbers. In
addition, they are getting as a Member
of the F-16 Multi-Stage lmprovement
Programme all the future weapons system
for F-16, such as AMRAM, that is,
Advance Mecdium Range Air to Air
Missiles, and so on.

So far as the Navy is concerned,
they will get destroycs tender, patrol and
hydro-foil missile boats, harpoon missiles
Vulcan-Phalanx system and a number of
others which I need not mention.
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My submission to the house is that
such a large inventory of weapons systems
in our neighbourhood connot but cause
concern to India.

Mr. Swamy said, that it is not the
intention of the persons that should be
taken into account, in defcnec. A very
wise statcment.

DR. SUBRAMANIAM SWAMY
Thank you. You are improving.

SHRI R. VENKATARAMAN : It is
actually the potential of that equipment
that is important.

DR. SUBRAMANIAM SWAMY :
May I interrupt to say that, whan you
arc talking of Pakistan, you may also
mention about Aflghanistan, side by
side ?

(Intcrruptions)

SHRI R. VENKATARAMAN : Are
they my ncighbour ? Do they constitute
a threat to me ?

DR. SUBRAMANIAM SWAMY :
They are brothers.

SHRI R. VENKATARAMAN
You may have your associations.

So far as I am concerncd, 1 am only
concerned with the Defence of India; and
I am concerned with the country being
fully prepared to mect any eventuality.
That is all our concern, God has not app-
ointed us as arbiters of propricty in the
world and we have never attempted to
do that kind of function. But 1 will be
failing in my duty, this Government will
be guilty of gross negligence and
dereliction of duty, il it did not take
into account the¢ circumstances that
surround India and make adecquate
preparation for it.

DR. SUBRAMANIAM SWAMY :
That is exactly what I said. Intentions
are not important ; capabilities are.

SHRI R. VENKATARAMAN
So far as we arec concerned, we have
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made it very clear to Pakistan that
we want to have good neighbourly
relations with them. We have also
continucd our dialoguc with them in
respect of the Joint Commission which
has bceen appointed. But as Cromwell
said, “While you trust in God, you
must keep your powder dry.”" If you
want to safeguard the national interest
it is absolutely necessary for us make
adequate preparations to meet the threat
generated by such acquisition of arms.
1 do not know if anybody in this.
House or clsewherc in the country
believes or thinks that all the sophisti-
cated equipment which Pakistan is
getting 1s nccessary for their defence,
In fact, some ol the arguments which
they used to advance carlier have been
contradicted by themselves. At one
stuge they said that they want this
equipment and missiles to fight against
the possible threat from Afghanistan &
others. 1 asked the same qucstion last
year in the debate : Can submarines be
uscd against Afghanistan? Can Harpoon
Missiles bc used against Afghanistan ?°
Therefore, the way in which they are
going on accumulating the Icthal
weapons cannot but causc concern to
us. While dialogue will go on, talks will
be carried on. thcre is no doubt that
we have to keep our preparcdness at the
pcak.

Some Mcmber asked : What is the
deployment of Pakistani forces ? The
deployment of Pakistani forces on
Indian bordcr is three times as against
their deployment in other arcas. If the
objective is really to fight the other
arcas, then why is the concentration of
troops and weapons on our side of the
border ? 1 also wish to bring to the
notice of Parliament that Pakistan did
make a very big excrcise recently, bigger
than any exercise they have done before,
You want us to take this as an
expression of goodwill,

DR. SUBRAMANIAM SWAMY
Who suggested that ?

SHR1 M. RAM GOPAL REDDY ;
Simla Spirit.
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SHRI R. VENKATARAMAN
Therefore, I have no option whatsoever
except to go and find the matching
equipment for all these things. There is
no alternative to it.

DR. SUBRAMANIAM SWAMY :
You could not get Harpoons from the
Soviet Union.

SHRI R. VENKATARAMAN
Dr. Swamy is not familiar with all the
dofence aspects. In fact, nobody can be.
Iam also instructed by experts and,
therefore, I am able to put forth a
number of things. In defence prepara-
tion you do not match weapon for
weapon ; you match a system by a
system, And I can say with confidence
that we are matching that system by

Wdckncc.
‘_“SHRI BUJU PATNAIK (Kcndra.

pura) : Then what is the prgblem ? If
you are better why do you make so
much noise ?

SHRI R. VENKATARAMAN
We are matching and we getting all
these things because we spend money
and you people say that you should not
spend money.

DR. SUBRAMANIAM SWAMY
.No. no.

SHRI BIJU PATNAIK : No. Do
not try to be navie,

(Interruptions)

SHRI R. VENKATARAMAN :
I am coming to you, 1 am glad you
have come here. I am coming to you..
Please wait.

SHRI BIJU PATNAIK : He will
have to come to me. I will meet you
after December on this side. And then
we will be talking not of war but of
peaece.

SHRI R. VENKATARAMAN
Hope springs extornal in human hearitis,
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(Interruptions) Why should I deny at
least some flight of imagination ?

SHRI BIJU PATNAIK : Truth is
not imagination. '

¥ PROF. MADHU DANDAVATE :
He_ is a grey youth.

SHRI R. VENKATARAMAN : Mr.
Biju Patnaik suggested in the other
debate that we should start a dialogue.
Pakistan has assurcd him and his
colleague that ‘‘they have absolutely no
intention of attacking India and if they
want they can scnd a team to inspect nad
go and sec the installations.”’ Is it going
to be a mutual inspcction or unilateral
inspection ?

DR. SUBRAMANIAM SWAMY :
Mutal.

SHRI BIJU PATNAIK : Naturally,
mutual. 1 would like to clarify what I
told in the House three days back; what
I understood from the President of
Pakistan was that if the Government of
India wants to send a team of high
military officials to - inspect our
installations, dipositions and what you
call very big manoeuvrs, they are
welcome to come, see, inpect and advise
us what to do”’..... .

(Intcrrnptions)**

MR. CHAIRMAN : The hon.
Minister is there, he will reply......

(Interruptions)**

MR. CHAIRMAN : Plcase take
your seats.* You have made your point,
the Minister will deal with it in the way
he likes..,.... ¢

(Interruptions)**

MR. CHAIRMAN : Nothing will
go on record. :

(Interruptions)**

*Report recorded.
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MR. CHAIRMAN : [ will request
the Members to maintain order. Please
take your seats. The Minister is there to
reply... ...

. *
(Interruptions) *

MR, CHAIRMAN Nothing is
going on_rccord. You give chance to
the Minister to give reply, Please do
not interrupt..,...

(Interruptions)**

MR. CHAIRMAN : I Will request
all the hon. Members to maintain order.
A very important subject is bcing
discussed and the Minister is replying.

15.00 hrs.

SHRI R. VENKATARAMAN
1 have already said that Pakistan is
arming itself beyond its legitimate
requirements, which causes a threat to
us, If Pakistan really wants that this
psychylogy or psychosis should be
changed, it could vecry well have said
“we are not going to get all these things
which are besyond our nceds’, and 1
would have appreciated it very much.
If Shri Biju Patnaik had told thcm
““‘why do you want to have inspected
teams, this and that the other ?°° India
is worried because you are going on
accumulating sophisticated cquipment.

SHRI BIJU PATNAIK : That has
been told.

SHR] R. VENKATARAMAN : If
you stop it, “‘there willbe a cerfain
amaunt of harmony and good relation-
ship generated by your own voluntrary
act”, if you had said that, the country
would have given you an ovation and a
hero’s welcome. On the contrary, you
bring a message from them saying that
I could go, see and inspect all these.

SHR1 BIJU PATNAIL : Why not ?
What is the problem ? :
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SHRI R. VENKATARAMAN : The
problem is that the whole situation is
created because Pakistan goes on arming,
They are not only getting it now, in
September they are going to get certain
things, in October, 1984 they are going
to get certain things, in December they
are going to get certain things. If they go
on accumulating and getting all these
things, what is the point of inspection?
If they are really honest and singere
about normalising relationship, they
would have only to say ‘‘all right, we
will not get this cquipment ; therefore,
you nced not also get further arms’’.
But they have not said it. You have
not told them that.

SHRI BIJU PATNAIK: May I......

SHRI R. VENKATARAMAN : 1
will sit down after I have finished this
argument.

SHRI BIJU PATNAIK : Do not
put words into mouth.

SHRI R. VENKATARAMAN :
Plcase allow me to put my point.
Secondly, how am I sure that this is not
a game to buy time from me. In
October they will get certain equipment,
in November they will get certain equip-
ment Shri Indrajit Gupta was not pleased
with me when 1 srid that at the moment
I have an edge, I have superiority over
Pakistan. But by October I do not
know, by November I do not know, at
the rate at which America is going to
supply, or the othcr countries are going
to supply, equipments to Pakistan, what
will be my position. How are you sure
that they are not paying the game of
buying time from India by suggesting
dilatory tactics ? You may now answer
it.

15.03 hrs.
[MR. DEPUTY SPEAKER in the Chair]

(Interruptions)

SHRI BLUUJU PATNAIK : War is
not a game ; war is very Important

**Not recorded.
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matter. (Interruptions) 1 think the
Minister is quiter compctent (o handle
this matter. Mr, Minister, I would like
to know two things. Is it our contention
—it cannot bs our contention ; I hope
it is not—that anothar nation, wether it
is our closc ncighbour or beyond our
boundaries will have to seck our sunc-
tion before they arm themselves, what.
ever be the arms? If tLiat is not so and if
it is our neighour, and if it is stupid eno-
ugh in oncway or another to go on fall-
ing into somebody’s trap and arm itsclf,
whatever be the reason, we will have no
option but to arm ourselves with modcrn
weapons, to match system by system ;
in fact, because of our greater size and
far grcater strength in gencral, we will
have to maintain that edge ; whatever
be the cost, tho nation must bear that
cost.

Coming to what I said three days back
—Shri Venkataraman might ao through
my speach careful—] have said ‘‘three
times you have attacked us ; how do we
trust you ? Why do you do all these
things ?'° He said : “What has
happened ; we have also the right
to corrcct ourselves or learn from ths
experience.’”” Somctimes we have to
learn, Mr. Venkataraman. Twenty years
back this Housc nearly threw away
Nehru from the Primz Ministership.
Don’t forget that this nation had gone
through this problem. It was my fortune
or misforjune at that time to assist
Prime Minister Nchru, a grcat leader.
And that man died only because we could
not takz our revenge against the Chinesc.
Now these are our problems. | know
the parameters of India’s d=fence. 1
don’t nced to be taught by some of our
colleagues here on the nature of the
nation’s defence. But while Pakistan s
arming itsclf, we cannot deny thcm the
right. I told them ‘‘what is it that you
.make us and you spend so much for

' defence ? Why this spending of
Rs. 10,000 crores on defence in this poor
sub-continect ? Why 7' They said “‘let
India come and inspect. Let them say
how much we have to cut down, Lect
them proportionately cut down and
that is the end of the story.’ I would be-
seech you Hon. Defence Minister, take
them on their words. What is wrong
with it ? Take them on their words.
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SHRT R. VENKATARAMAN
Now, please sit down. I categorically
state in this House with the full

responsibility of this Govcrnment that I
cannot accept their words.

SHRI BIJU PATNAIK : But you

-must also give the reason why you

cannot.

SHRI INDRAIJIT GUPTA (Basirhat):
The simplc reason is that thesy are not
frée agents. They are somebody else’s
agents.. Why don't you say that ?

SHRI R. VENKATARAMAN :
When a person goes on ‘accumulating
gunpowder aund says you take me at my
words that I am going to use it for
making poor is.,,

SHRI BIJU PATNAIK : As if we
don't have the gun powder. Are we so
weak that we don’t have the gunpowder?
We can blow up Pakistan ten times, you
know Mr. Venkataraman.You knew it,
So what is the problem ?

SHRI R. VENKATARAMAN: 1
repeat, I cannot take them at their
words, becausz of their past history:
their past conduct and the past perform-
ance always shows that whcnever they
got the sophisticated wcapons they have
tried thcm on India.

SHRI BIJU PATNAIK : Mr.
Minister, the Chinese have far more
gunpowder. Then why are you talking
to the Chicese ? Chinese can blow up
India in five minutes. And you have no
dcfence,

SHRI R, VENKATARAMAN
When Hon. Member, Shri Biju Patnaik
ever come (o this side of the House and
takes this portfolio, he may do what he
now considors,

SHRI BIJU PATNAIK : Why may,
I will.

SHRI R. VENKATARAMAN : 1
will close this chapter. There is no
more to be said. o
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Now Mr. Deputy Speaker, Sir,
having given a- picture of some of what
Pakistan is getting, if I don't say how I
am prepared, I am likely to be misunder-
stood and it may cause certain apprc-
hensions in the minds of my countrymcen
that we are not matching it or are not
prepared for it. I would,say wec have
the Vijayanta Tank, the T-72 tanks. Dr.
Swamy may think that thesc T-72 tanks
arc tinder boxes.

SHRI INDRAJIT GUPTA : Made
of card-board. Thiut is what he said  last

year.

SHRI R. VENKATARAMAN : But
1 wonder why the NATO powers are
afraid of thcse.

DR. SUBRAMANIAM SWAMY
The Israclis showed that in the war.
You know that.

SHRI SONTOSH MOHAN DEV :
Why did not you go to Pakistan with
Mr Patnaik?

SHRI BIJU PATNAIK : Why don’t
you all come?

MR. DEPUTY SPEAKER : That
problem is settled. When he comes, he
comes, he will do it.

SHRI R. VENKATARAMAN : He
also said T-82, which he has given to
other countries....

DR. SUBRAMANIAM SWAMY
T-80.

SHRI R. VENKATARAMAN : T-82
or T-80 are all figments of imagination.
They have given the latest to .us and [
don’t want to give the number. We
have been assured and we know that
they have given the latest to us. We
are also going in for 105 mm guns which
we have ourselves produced, The Indian
field gun Mark-1I is a match (o any gun
of its class which ts produced by any-
body. We are also going in for 155 mm
guns. They may get it from somebody,
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we will get it from somebody else, Like-
wise we are making efforts to help night
flight capability fixed in our tanks and
also elcctronic digital equipment.

So far as the Navy is concerned, wc
have an indigenous construction pro-
gramme of frigates, corvettes, seaward
defence vessela, landing craft etc.  In
fact, the Mazagoan Docks have produced
threec Godavari class frigates and it is a
mattcrs of pride tous. We are also
acquiring a certain number of submarines,
minc sweepers ct¢, Hon. Members are
also aware that we have increased the
capability of our Vikrant, the aircraft
carrier, by induction of the seca Harrier
aircraft. Some of you had the oppor.
tunity to set the Sca Harriers perform in
the Bombay naval exercisc—a fixed wing
aircraft which can go up vcrtically, come
down vertically move backwards, for.
wards and sidewards, and is considered
to be a very effective weapon. Wc are
also acquiring the anti-submarine war- -

‘fare helicopters, TU-142 aircraft, from

thz Soviet Union and a numbar of other
things. T want to put these things on
record bescause I have said a lot of things
about what Pakistan js getting and there~
fore, I have to show that we are match-
ing them with our purchases as will as
production/manufacture, We have a
very effective Air Force. Somebody said
that we have given up manufacture of
Jaguars. Was it Dr. Swamy who said it ?
1 thought you know bctter.

DR. SUBRAMANIAM SWAMY :
You are only doing licensed produc-
tion. What about light combat airc-
raft ?

(Intcrruptigns)

SHRI R. VENKATARAMAN : With.
out montioning the figures I can tell
you that we got a certain number
of Jaguars in fly-away condition, and
a larger number is going to be manu-
factured in our HAL in India.

Then we have a whole range of Mig-
21s, Mig-23 and Mig-27 and are consi-
dering an advanced version of the Mig, a
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much more advanced version of the Mig.
Some Mecmbers say it is 29, some
people say it is 31, I do not know the
number, but I have been assurcd that I
will get an aircrafr which will be twin-
engincd and superior to F-16s....

We are also going on the Mirages
which we have. (Interruptions). Our
transport flcet will be . (Interruptions),
Just let me put on record. These are
all non-contraversial things, I said, I
am going to tell.

(Interruptions)

SHRI BIJU PATNAIK : He is
giving such an excellent account of
our armed forces. Then why is he
worried ? What is the worry ?

SHRI R. VENKATARAMAN
Nobody says ‘I am worricd’, but every.
body says, ‘I am prepared’. That is
the point.

Who told you that we are worried ?
If that were So, I would not have said
I have an edge over Pakistan.

|G wratr /@ (AN ¢
Sureqer  wEzg, zas Ufew ¥
- @S VI & 1

(sqagA)

SHRI BIJU PATNAIK : There is
a saying—thc best way for defence is
to preparc for war. 1 am glad that
you arc doing preparation. Why should
we worry about sore little neighbour ?
This is my question.

SHRI R. VENKATARAMAN :
Mr. Patnaik may not be worreid. 1 am
worried..

PROF. N.G, RANGA (Guntur) :
What has gone wrong with you ? You
arc a differcnt Biju. You are not Biju
‘of 26 or 30 years ago.
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SHRI BJU PATNAIK ; We are
prepared and we should be prepared.

We are prepared and we should be
prepared.  (Interruprions). 1f some-
body attacks us...Wc will give cvery
body nose. Why are you worried ?

PROF N.G, RANGA : You should
be worcied.

g™ ANAA W ;T QAT
w1t fagw 31 feadY faam & wm
qr I grR-ATT @ Iy g1 afz
Y Ey g E A g Y wgAT 9¥W
f& gt wdq afsy agrea @y 7 )

(vawem)

MR. DEPUTY SPEAKER : Any
information or anything said in this
House is only in his personal capacity.
It is not binding on you or on the
Government.

SHRI R. VENKATARAMAN : Mr.
Deputy Speaker, I will not be able to
finish within fifteen minutes. Therefore,
I would have to continue on Monday.

MR, DEPUTY SPEAKER : Or you
can complete it by 4 O° Clock.

SHRI R, VENKATARAMAN: 1 am
ready.

MR, DEPUTY SPEAKER: You
may continue,

SHRI R. VENKATARAMAN : If
Mr, Patnaik co-operates, we can
finish it.

SHRI BIJU PATNAIK : 1 will ex-
tend more than co-opcration, But ] am
not satisficd with his answer.

MR. DEPUTY SPEAKER : Mr.
Minister, you can completc it by 4 O°
Clock,
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PROF. MADHU DANDAVATE :
If there is no war psychoses, he may do.

SHRI R. VENKATARAMAN : If
Mr. Patnaik docs not go on delivering
a speech, at every stage, I will be able
to finish, even quicker.

SHRI BIJU PATNAIK: Don't
put words into my mouth.

MR. DEPUTY SPEAKER : Minis-
ter, You need not yield, every time you
yield and therefore he gots up.

SHRI R. VENKATARMAN : I am
a gentle person, incharge of a very
difficult portfolio.

DR, SUBRAMANIAM SWAMY :
The way you are acquiring weapons,
you do not sound like a gentle.

What about Main Battle Tank ?

SHRI R. VIINKATARAMAN: 1
am going to deal with that.

We have oursclves launched a pro-
gramme of the Main Battle Tank. I
told the Housc last year that I will be
able to produce prutotype by December,
1983. Hon. Members know what a
prototype is. Prototype is an assembly
of various things put to gether to
test the efficnacy of the whole system,
You do not produce everything and
than mak. a prototype. It is not done
anywhere. 1 am very happy to say that
we have produced a prototype, We
arc working on an engine of our own.
Most of the modern tanks bave upto
1000 h.p. But we set for ourselves a hig-
her target of 1500 Ii.p. so that it may be
futuristic and it wili be, of value and
effect during 2000. Though we have
not succceded in our engine picking up
to 1000, we have now made a prototype
with imported engine to test various
things. 1t is being evaluated by the
Army in conjunction will the R & D,
Normally the trials will take two years.
Normally they do not do trials within
three or six months, A oumber of
snags are bound to occur in a prototype
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and they will have to be rectificd then
and there and it will be done.

After it is approved by the Army,
then we will launch on a production
programme,

]

DR. SUBRAMANIAM SWAMY :

Where ?

SHRI R. VENKATARAMAN : 1
cannot give pou that now. (/nterruptions)
We will choose the site according to the
then prevailing circumstances.

We are going for thc manufacturc of
T-72. It has a higher priority now.
And, thercfore, after that, we will decide
where exactly this would bc manufactur-
ed. But the place is not so vital. It is
the tank which is vital, “which is
important and not the place where it iy
manufacturcd.

DR. SUBRAMANIAM SWAMY
But you will have to build a new factory.

SHRI R. VENKATARAMAN
Shri Amal Datta has said that he has
read some journal, in which 11 has been
said that these MBTs arc¢ produced in
4 years or 3 ycars and what information
I gave about Lepard-! is wrong. 1 am
sorry, he has been musinformed. I will
give him the dectails. In 1963, the
United States and West Germany
embarked on a joint project to produce
what was then decsigned as MBT-70,
They went on in colluboration for three
years. They could not bring out any-
thing. They broke. And America went
on developing the XM tank and the
Germans went on o dcvelop and
produce Leopard-2. And XM tank was
available in-1980 and the Leopard tank
was available in 1979.

SHRI AMAL DATTA (Diamond
Harbour) : Well, yau are giving their
production datc. But what "about the
development trial, when did it take
place ? It was within 4 years after
specifications whre given.

SHRI R. YENKATARAMAN : 1
koow arithmatic. If the scheme was
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started in 1963 and then if the proto-
type was approved in 1975 or 1976, it is
not three ycars. 1t is not 4 years.
Everybody knows these things. What I
am anxious to do is this. We do not
have the technology which the United
States has or the Soviet Union has, We
are a developing country. And we are
trying our best to catch up with the rest
of the world. And what you do is to
denigrate the efforts of the R&D of our
own country. It is not possible to do it
in a short time when other countries
have taken 15 to 16 years. You ask me to
produce MBT as if it is a platform
ticket coming from a vending machinc.

SHR1 AMAL DATTA : Nobody
asked you to prouced MBT In a short
time. You chosc your own time.

SHRI R, VENKATARAMAN : All

that I say is, don’t denigratc our R&D. '

You also said that this Defence Minister
knows nothing. It is the only point on
which T agree with you. On all other
points I disagree.

MR. DEPUTY SPEAKER : But he
does not agrec with you.

SHRI R. VENKATARAMAN : It
is because I bclong to a fraternity of
democratic Dcfence Ministers who are
"not experts.

DR. SUBRAMANIAM SWAMY :
You should be like Gen. Ustinov taking
the Soviet example.

SHRI R, VENKATARAMAN : 1
shall deal with the Light Combat Air-
craft. Even here, we are working on an
engine. In fact, it is not easy to deve-
lop an cngine of that high horse power
and Mr. Biju knows this better because
he himself had bcen a pilot. He knows
thesc things and there is no pointin
decrying all time our efforts.

DR. SUBRAMANIAM SWAMY :
Nobody is doing that.

SHRI R. VENKATARAMAN : 1
am very glad and 1 am very happy and
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let this go on record that nobody is
decrying.

SHRI BIJU PATNAIK; Why should
we Rot accelerate, Mr. Minister ?

SHRI R. VENKATARAMAN: That
is all right. That we should try to do.
Can wc do it without collaboration ?
Well, somebody says ‘“No’’ and some-
body says ‘‘Yes''.

(Interruptions)

So far as the Light Combat Aircraft
is conccrned, till now other countries
werec coming and saying that they will
only scll this aircraft to us. They would
not collaboratc with us. Today our
R & D has developed to such an extent

«that therc is a competition amongst 3 or

4 countries who want to come and
collaborate with us.

I will now takc up some of the
points raised by hon. Members. One
point which has been raised by almost
all hon. Members is that there should
be a standing committee of Parliament
to deal with dcfence matters. The
Defence  Ministry  alonc individually
cannot have a standing commitee, The
concept of having a standing committee
with powers to scrutinise budget
estimatcs is slightly different from the

“present parliamentary concept of passing

the estimates. In thosc countries where
you have standing committee system,
they have a different _parliamentary
procedure, Unless the Parliament in its
wisdom agrees to substitute that
for all the Decpartments, the Dofence
Dcpartment alone wiil not be able to
do it.

. There is another point which has
been madc, namely, that there should be
a Chief of Defence Staff. Different
countries have.in the world have diff-
erent systems. There are some countries
which have the system of Chief
of Defence Staff and there are some
countries which do not have the system
of Chief of Defence Staff. So far as this
Government isconcerned,it is of the view
that the systom which is now prevailing
has worked satisfactorily and well and it
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has stood the test of two war in 1965 and
and 1971. Unless there are  very
complling new circumstances they are
not inclined to change.

The next point that has becen raised
by some hon. Mcmbers is that yon
must have an Army Aviation Corps.
The Army Aviation Corps. is also a
kind of system which prevails in many
countrics. Tie point is not whether
you should have an Army Aviation
Corps. or notc But the point really is
how cffective is your rapid attack
system and how you can ensure it. Our
Chieif of Stafi’ arc working on it and they
will find a solution. You cannot imposc
a system merely becausc it is  being
practised in other countries. Thercfore,
we can havc a rapid dcployment force
or we can have a coordinated system,
There arc a number of other alternatives
and variations available for this. To
merely say that just because some people
have written in the newspapers that you
must have an Army Aviation Corps and
then we must immediatcly accept it is
not a scientific approach to the problem.

The Army and the Air Force do
exercises in which both these combine
and carry out their respaclive  exercises.
1 have myself gonc to many of these
cxercises and [ have found that the
coordination is thc best. It is very high.
If on somebody’s stray statement that
there is no coordination and you change
me and say that there is no coordination,
how can 1 answer that? There is nothing
wrong with the system that is now
prevalling our dcfence. There is room
for improvement and the persons
concerned are lookihg into it—we have
to improve—and they will ccrtainly find
a solution for this kind of a problem.

I have already said that we have not
given up Jaguars. We are going to
produce it. Somebody said that we have
purchased the German submarines as
against the Swedish submarines or
something of that kind.

If you are going to base your
criticism of the Government on the
versions of disgruntled persons and
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disappointed tenders, I have no way of
answering it. .

DR. SUBRAMANIAM SWAMY ;
Arc other versions available to us ?

SHRI R. VENKATARAMAN :
Certainly. Disgrounted persons and dis-
appointed tendercrs have their versions.
How can anybody say that the Swedish
onc was better than the German one ?
After all, 1 depend on my experts in my
Dcpartment.

Whatever their dccisions, we
accept. Only when therc is a difference
bzween R&D and others and even some
of us, the Political Affairs Committee
is called upon to decide. Otherwise ' it
goes through,

DR. SUBRAMANIAM SWAMY :
When you were in the opposition, you
objected to Jaguar from your side.

o

SHRI R. VENKATARAMAN :

Did it ?

MR. DEPUTY SPEAKER : Some-
how, Dr. Subramaniam  Swamy
remembers all these things.

SHRI R. VENKATARAMAN
And, therefore, I would plead......
Of course, I know the handicaps in which
the hon. Members function. The infor-
mation is not rcadily available. But,
whatever information is avaitable, is
not utilised by you people abdo. You
are all experts. I do not want to talk
to you. I want to talk to the younger
people......

SHRI SATYASADHAN CHAKRA-
BORTY : They are alrcady convinced.
You try to convince us,

SHRI BIJU PATNAIK : He s
tetally convinced. Now you convince
us.

SHRI R. VENKATARANAM :
I want to tell my friends that defence is
a very difficult subject. It is not that
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anybody can get up in the House and
talk of defence. It requires a certain
measure of study and a great deal of
home-work. In fact, when 1 was asked to
do this, for three months I went through
all the Jane’s books, the artillery, navy,
air force and all that, so that 1 could
not mistake the corvette for an aircraft.
I am appealing to my young fricnds
that if you really want to make a
contribution to defence, please collect
all the answers that we are giving to
to questions. Please classify them under
Army, Navy and Air Force.

MR. DEPUTY SPEAKER: Will you
complete your speach by 4 O°Clock ?

SHRI R. VENRATARAMAN : Yes.

MR. DEPUTY SPEAKER : Is it
the sense of the House that we will take
up the next subject after 4 O'Clock ?

SEVERAL HON, MEMBERS : Yecs.

MR. DEPUTY SPEAKER : So
Private Member' business will go upto
6.30 p. m.

SHRI R. VENKATARAMAN : Yo«
classify all the answers which we give.
I can assure of you one thing. No
answer which is given in reply to your
question will be anything but the truth,
It will always be true beccause we know
our responsibility to the Housc, If you
get all the answers and if you classify
them under Army, Navy and Air Force
and then sub-classify them as artillery
and those relating to personncl, the
Services, the Commands etc., in one
years’s time, you will be able to make
much better contribution than you are.

The scconnd thing is you must also
read the reports which we given. A
very well.informed person like Dr.
Subramaniam Swamy said that ;

“‘Previously, you used to make
the Ajit and other trainer aircrfat,
Now you are making nothing.’’
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DR. SUBRAMANIAM SWAMY :
Except licenced production.

SHRI R. VENKATARAMAN
Except licensed Production. 1 am glad
you confirm, Pleasc refer to page 50 of
my report. That is what we have said :

“Production of Kiran Mk, II
basis jet trainer and HPT-32
Basic Trainer aircraft has com-
menced in the Bangalore and
Kanpur D.vision, respcctively.
Dcliverics of these aircraft to the
Air Force are likely to commence
during 1983-84.

I am citing that, as an instance that
unless you rcad the report it is...,...
[ ]
MR. DEPUTY SPEAKER: Have
you rcad it ?

DR, SUBRAMANIAM SWAMY :
Yes. 1 am talking of the fighter aircraft,
no traincr aircraft.

SHRI R. VENKATARAMAN : He
is shifting the ground,

MR. DEPUTY SPEAKER : Mr.
Minister, he has agreed that he has not
read it.

DR. SUBRAMANIAM SWAMY : 1
have read it,

SHRI SONTOSH MOHAN DEV !
At that time the clection result came
and he forgot i,

DR. SUBRAMANIM SWAMY :
Why don’t you hold elections in your
Party ?

SHRI SOM NATH CHATTERIJEE :
He is not permitted, :

SHRI R, VENKATARAMAN ;
Since information is not available, cer-
tainly people do make this kind of stateg
ments, My submission is that you can
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use the facility of interpoliation to get
all information which you want in rcs-
pect of these matters. \

I will now pass through a numbcr
of points raiscd by others. Gen, Sparrow
as usual, made lis very valuable contri-
bution. He said that thc T.A. and the
N.C.C. should from the sccond linc of
defence. I am in full agreemcnt with
him, In fact, my vicw is that the N.C.C.
should dcvote more defence training
rather than to adventure and other
activitics which they ate now doing.

Dr. Vasant Kumar Pandit referred
to the internal situation in the country,
I am surc that this will be tuken up by
him during the debatc on thc Home
Ministry. I have nothing to do with the
internal situation, Hc asked about MBT
and helicopter. I have answered that
question. He has said that the inter.
national cartels arc wantonly dclaying
the decision. Of course, cverybody who
wants to sell his equipment will do all
that is in his power to lcad, mislead and
all that. We have got to be wary and
careful about it. Then he said that 'in
the purchase of indigenous goods there
is politics. I can assure you that there
is no such thing. You mcrely make
a blank statemcnt that there is politics
and 1 also make a statement that there
is no such thing. If you have any parti-
cular aspect, you must write, you must
bring it to our attention; then we will
certainly look into it. His two other
points are very valid, that is, the doctor-
patient = and thc murse-paticnt  ratio
should be improved. I agree with him
and we will do all that we can to help.

Mr. Arjun Scthi laid cmphasis on
the coastline and sca defence.  We are,
as I said earlier, strengthening our Navy
with a number of crafts which will take
into acount not only the territorial
waters but also the bluc waters.

Mr. Vairalc also spokc claborately
on a number of things. Of these, I will
only deal with one aspcct and that is,
the nuclcar capability of Pakistan. Here
I would also-like to deal with another
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aspect raised by Dr. Karan Singh. The
Prime Minister is doing everything
possible to bring about a consensus in
the matter of nuclcar disarmament. She
raised it in the NAM Conference. She
went to New York and then had a meet-
ing with the various Heads of State and
she impresscd on everybody about this
holocaust which threatens the very cxi;-
tence of humanity, In fact, if there is
one person who has consistently gone on
with a campign for nuclear disarmament,
it is our Prime Minister. Now, I do not
know, and I cannot say, whether Pakis-
tan has nuclear capability. How can
anybody know *? Just as you have read
reports, 1 have also read reports, some
saying that their effort at enrichment
through thc centrifuge process has failed
and there arc other reports that they are
very near achieving nuclear capability.

DR. KARAN SINGH : What is Mr.
Biju Patnaik’s information ?

MR. DEPUTY SPEAKER : He is
taking rest. Don’t disturb him.

SHRI BIJU PATNAIK : They are
ten years behind our time.

SHRI R. VENKATARAMAN :
There may be various reasons why they
say this also.

SHRI1 BIJU PATNAIK : Various
reasons why they have failed dlso.

SHRI R. VENKATARAMAN : You
know, the membership of thec JAEA the
International Atomic Energy Agency.
In ordcr to gct membarship, they may
say s‘?.

- DR, SUBRAMANIAM SWAMY :
In order to get that, they are boasting,

SHRI. R, VENKATARAMAN : But
as far as Dcfence is concerned and  as
far as this Dcfence Minister is concerned,
I will proceed on the footing that they
Lave nuclear capability. But what we
do on that is a different thing...,
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SHRI SATYASADHAN CHARRA-
BORTY : Has your attention been
drawn to a disclosure being top-ranking
Pakistani scientist that are producing,
they are capable and they are producing
it. He is a top nuclear scicntist.»

SHRI R. VENKATARAMAN : Y.s,
I have read that. It may bc for the
purposc of getting membership in (¢
IAEA, Also it can be. 1 do not say it
is. It can be. (Interraptions) | have to
look into cvery possible angle.

SHRI BIJU PATNAIK : You had
kindly mentioned just now that you will
goon thc impression that they arc
successful in developing nuclear capa-
bility and you will take steps according-
ly. Would you take thc Housc into
confidence as to what steps you are
talking ?

(Interruptions)

SHRI R. VENKATARAMAN : No.
I merely said...it does not mean that.
I have already said earlicr in my specch
that you need not match the tank with
the tank and this and that. All that I
am bound to do is to take note of such
a situation and then make arrangments
for mecting a contingency of  that
kind....

DR. SUBRAMANIAM SWAMY :
No joint strike with the Israelis, 1
hope.

MR. DEPUTY SPEAKER : Which
country you represent, Dr.Swamy—Israel,
America or Russia or India ?

SHRI SATYASADHAN CHAKRA-
BORTY : He reprcsents his constitu-
ency.

MR. DEPUTY SPEAKER : Thank
you. I wanted this information only.

SHRI R. VENKATARAMAN : The
question is, where is his constituency ?
Israel or. ... '

(Interraptions)
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I will take only 10 or 15 minutes
morc. Please, I beg of you.,.,

AN HON MEMBER : We don't
want to force you on that issue,

SHRI R. VENKATARAMAN-: But,
at the same time, I want to make it
clear that it is the dcfinite, determined
and express policy of this Govcrnment
to use nuclcar energy for pcaceful pur.
poscs.  This is our policy and I want to
restate it and rciterate it.

Shri Rajesh Kumar Singh made a
very valuable and very weighty contri.
bution. In fact hc asked me what is
the disposition of the various forces on
our side and on the other side, I have
given it already. Hec asked what are
the sophisticated equipment Pakistan is
getting, I have given that already in
the earlier part of my speech. Then he
made one ycar valid point. He said-
and Biju may kindly hear this - he said
that Pakistan is always getting modern
weapons carlier than India. And this
is exactly what T have been trying to
impress. T suppose since it comes from
the same opposition it will carry convi-
ction.

DR. SUBRAMANIAM SWAMY :
He is from Lok Dal,

SHRI R. VENKATARAMAN : It
does not matter. It will carry convi-
ction with all of you.

DR. SUBRAMANIAM SWAMY :
Don’t worry. We will convert him
very soon.

SHRI R. VENKATARAMAN : He
cxpressed an apprehension about the
gap in missiles. We are fully aware of
the development in missile procurement
by Pakistan and as I said, our endea-
vour will be to take mcasures to counter
the posslble threat.

Hc also mentioned that we should
have an intelligence agency which is able
to get information about the other side.



401 D.G. (Gen.) 1984-85
Min. of PDef.

Nobody can have any quarrel with
it. T also feel that our Intelligence
agency must bc strcnghtened. It s
very difficult to get Intclligence from
outside. It is all right that we can get
local intclligence amongst our pcople
but to gct intelligence from other
countries is not possible, And his
point that wec should try to strengthen
our agency is well taken.

I hawe answered alrcady the point
about the Army Aviation Corps. He
referred to the poaching which is being
done by the ships from Thailand and
other countries, Recently we had
capturced one or two of them and then
we brought them to Madras port. The
Coast Guards are doing fairly ctfective
work in this regard. We¢ have to pro-
vide them with the tools. We have to
give them the fast boats. Howevercraft
is one of such thing. Howcrcraft is a
fast boat. You know it goes over the
surface of water.

As rcgards the Leh-Manali Road, I
know, it is very important. Already
we have taken steps. This was also
mentioned by Shri Ncgi and others. We
are now looking into the' alignment
of that road. Shri Rawat mentioncd
about the Pershing missiles being secured
by Pakisthan, We have no information
on that,

SHRI HARISH RAWAT : I put the
question 1 Dr. Swamy, not to you.

DR. SUBRAMANIAM SWAMY :
I said it is not truc. Isit notso ?

(Interruption)

SHRI R.  VENKATARAMAN : 1
do not know what is your credential to
speak on behalf of that country which
you always speak about.

Then he said that Pakistan is getting
not only from U.S.A. but also from the
Gulf countrics’ We have taken notc of
this. He also mecntioned about a very

important point about the radar coverage.

We have a fairly good system of radar
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and some of my friends also came with
me recently to our Radar Station. They
saw for themsclves the kind of radar
coverage that we have. The Members of
our Consultative Committce came, Of
course, we have certainly to catch up
cvery day with the modern devclopment
in the radar system and we are keeping
abrcast.

SHRI BLJU PATNAIK : That is
enough.

SHRI R, VENKATARAMAN : One¢
morc point. The other Members will feel
disappointed if I do not deal with their
points. I think I have dealt with Dr.
Swamy in every onc of his points that
he raised.

DR. SUBRAMANIAM SWAMY :
What about U.S. Navy in thc Arabian
Sea ?

SHRI R. VENKATARAMAN : 1
have only one quarrel to pick up with
him, He said that we must have national
sccurity doctrine, (/nterruptions) We
have a national defence policy. If you
want, I can say that our approach 'is
not doctrinarisc but pragmatic.

DR, SUBRAMANIAM SWAMY :
Whatever it mcans. .., ...

(Interruptions)

SHRI BIJU PATNAIK : You must
rcally thank Pakistan for helping you
to modsrnisc your armed forces. Other-
wise you would takc 20 ycars.

SHRI R. VENKATARAMAN : In
fact, the definition of *Doctrine’ accord-
ing to Oxford Bictionary is :

‘religious, political, sci:ntific, etc.,
belicf, dogma or tenet.'

We have no tcnet. Wc  have a
pragmatic approach to the Defence
problems,



403  D.G. (Gen.) 1984-85
Min. of Def.

MR. DEPUTY SPFAKER : Because
you arc dcaling with Dr. Swamy, you
must be careful.

DR. SUBRAMANIAM SWAMY :
He is confusing the cnemy. They do not
know what our dectrinc is ?

MR. DEPUTY SPEAKER: If you do
not confuse him, that is all right.

SHRI R. VENKATARAMAN : He
mentioned about the U. S. presence in
the Indian Occan. Yes, after the Territ-
orial Waters of 12 miles, anybooy will
bc in the opcn seca. What is the grert
thing about it? There are all other coun-
tries. France is there; U. K. is there;
their submarines are there . The whole
of the Indian Ocean is riddled with a
number of other things. (Interruptions)
He madc a very valuable suggestion that
we muslt take diplomatic cfforts to prev-
ent the tic-up between Pakistan and
China. T hopc he will be able to holp in
this matter.

DR. SUBRAMANIAM SWAMY
Yes, 1 will.

SHRI BIJU PATNAIK : And bring
down the tempcrature in  the sub-
continent.

He made a mistake about the import.

SHRI SOM NATH CHATTERIJEE
(Jadavpur) : Only one.

SHRI R. VENKATARAMAN : No,
several. So far as the imports arc
concerncd, he said that it has increased.
It is notso. It is ranging 12 per cent
all the time. 1 have got figures. Since 1
have no time I will not go into the
same. Sir he also made a number of
sidc remarks—about Russian equicvalent
of Harpoons e¢'¢c. wheth:r we asked for
it and they refused it and so on. I do
not know whether I should takc them
up. Let them remain as his statements.
There is at lcast onc point on which I
will agrcc with him.

I agrce with Dr. Swamy that the allo-
cation of 24'% for R&D is not adequate.
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We must increase it. Shri P, Namgyal
brought out an important thing about
Skardy and Gilgit. We have taken note
of this. In Skardy and Gilgit Pakistan
and China are extending thc runway so
as to take in larger aircraft. Now, we
have taken not of it, We arc trying to
find a runway for ourselves which will
be able to meect that kind of situation.
We have taken notc of it and we arc
doing something about it. He also
mentioned about the J & K iufiltration.
It is a matter which worrics us. Dr.
Karan Singh also mentioned about it.
So, the point about J & K infiltration
is taken note of and we are trying to see
that we get full information on this.

Shrimati Shaktwat made a reference
about the various amenities to ex-
servicemen, My colleague has already
dealt with it yesterday. Now it only
remains for me reply to Shri Indrajit
Gupta’'s points & then conclude.

Mr. Deputy Speaker,Sir he is always
a very delightful speaker. I enjoy
hearing him whether he criticises me or
he apprecciatcs does not matter. He
makes his points very well. The most
important point which he made is that
the import is becoming an unmanageable
burden and this import is nccessitated
by the Big Power rivalry. In fact, his
suggestion was—though he did not spell
it out—that sometimes for economic
interests, for selling arms they keep on
creating such kind of rivalry between
neighbouring countries and their
objective is to sell these things. The
truth is that when one ncighbour gets
something we have got to go and buy
equipment from thc other. It does
escalate the situation. There is no doubt
about it. We have thercfore, to see that
we do normalise our relations. Well, 1
have always been saying that, I have
got to be 100 per ccnt prepared for any
eventuality. I have never said that the
dialogue should not be continued or that
there should be lct-up in our efforts to
normalise our relations with our
neighbours but one should not be at
the cost of the other.

Sir, he also asked about the L-60
engines being jmported. I want to
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emphatically say that we arec not
importing any engines for Vijyanta, I
have said this several times even in
answer to questions but somchow this
never dies. We are not importing any-
thing like that. Our view is that our
own enginc is quite good for this kind
of tank. I have already mentioned about
LCA and the steps we have taken.

Shri Indrajit Gupta referred to the
retired officers being consultants. I do
not know how to deal with this matter.
I am really at loss, beccause some of these
people do not take employment so that
they do not comce under the Government
Service Rules undcr which we can refuse
employment. They put up independent
things like consulancy in that arca, this,
that and the other and some of these
people do interfere, but I must, on this
occasion, say that by and large, the
majority of officers who retire are all
very good, very straight-forward and
they carry the traditions of our Defence
very well, It is only a few black-sheep
who create thi, kind of impression and
I do not want the country to have an
impression that our retired personnel
are in any way inferior in their quality
to the best standards known.

Lastly, I will have to say, it is for
me to pay a tribute to the Services for
the exccllent way in which they have
carried on. The Officers and the men
have given of their best in the service of
the country. It had been my privilege
to go aind sec them in the farthest posts,
in couditions of extreme rigours of
elimate. I have been in Poonch,
Bimbergali and other areas in mid-
winter at —5°C and the morale of the
people there is cxcellent and I want to
pay my tribute to them. I also want to
pay tribute to the Civilian Defence—
Territorial Army—the TA and NCC
and ¢thers who have done a very good
job and who have carried the burden
when occasion arose.

SHRI BIJU PATNAIK : What
about the Border Security Force ?

SHRI R. VENKATARAMAN: I am
coming to say about that. The third

CHAITRA 3, 1906 (SAKA)
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one’is about the Border Sccurily Force
and the Assam Rifles.

AN HON. MEMBER : They are not
under you,_

SHRI R. VENKATARAMAN : It
does not matter.

They all come under our defence—the
Border Security and Assam Rifles ; and
lastly I-want to pay tribute to the
Border Roads Organisation which has
done an excellent job. Pcople who have
gone and seen for themsclves the kind
of roads which they have laid in most
difficult terrain selicit the admiration of
everybody. I thank the House for the
patient and very friendly hearing you
have given me, Thank you.

DR. SUBRAMANIAM SWAMY :
We pay our tribute (o the Minister
also.

SHRI R. VENKATARAMAN
Thank you.

MR. DEPUTY SPEAKER.: I shall
now put all the cut motions to the vote
of the House, unlcss any Moember wants
any particular cut moiion to be
put scparately.

All the Cut motions were put and negatived.

MR. DEPUTY SPLEAKER : The
question is :

*“That the rcspective sums  not
exceeding thc amounts on Revenue
Account and Capital Account
shown in the fourth column of the
Order Paper be granted to the Presi-
dent out of the Consolidated Fund
of India to complete the sums
necessary to defray the charges that
will come in course of payment
during the year ending 3Ist day of
March, 1985, in respect of the
heads of Demands entered in the
second column thereof against
Demands Nos. 18 to 23 relating
to the Ministery of Defence.’”’

The motion was adopted,
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Demands for Grants, 1984-85 in respect of Ministry of Defence Voted by Lok Sabha

" No. of Name of Demand Amount of Demand Amount of Demand
Demand for Grant on accounc. for Gram voted by the
voted by the House Hou se
on 14th March, 1984
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs,
MINISTRY OF DEFENCE
18. Ministry of Defence ‘69,14,3],000 26,18,50,00 345,71,52,000 130,92,49,000

19. Defence Services—Army 648,68,25,000

20. Decfence Services—Navy  83,94,82,000

21. Defence Services— 237,80,84,000
Air Force

22. Defence Services— 93,97,33,000

Pensions

23.  Capital Outlay on Defence
Services

— 3243,41,22,000 -
—  419,44,08,000 —_
—  1189,04,17,000 -
—  469,86,67,000 -
— 119,92,83,000 — 599,64,17,000

15.58 hrs.

COMMITTEE’ ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

(Seventy First Report)

MR. DEPUTY SPEAKER : Now,
we go to the next item of thc Business
Order, Shri Chitta Basu to move.

SHRI CHITTA BASU (Barasat) :
Sir, I beg to move ;

““That this House do agree with the
Seventy-first Report of the Commi-
ttec on Private Members' Bills and
Resolutions preseted to the House
on the 21st March, 1984,

MR. DEPUTY SPEAKER : The
guestion is :

““That this House do agree with the
. Seventy-first Report of the Commi-
ttee on Private Membes® Bills and
Resolutions presented to the House
on the 21st March, 1984, "

The motion was adopted

MR. DEPUTY SPEAKER : Now,
we take up Private Members Legislative
Business. Shri Ram Lal Rahi— absent,

Then, Shri K. Lakkappa.
15.59 hrs.

CONSTITUTION (AMENDMENT)
BILL* an

(Amendment of Article 130)

SHRI K. LAKKAPA (Tumkur) : I
beg to move :

* Published in Gazette of India Extra-
ordinary, Part I1, Section 2 dated
23.3.1984.



